BEFORE THE NATIONAL GREEN TRIBUNAL SOUTHERN
ZONE, CHENNAI
Original Application No. 256 of 2020 (S2)

IN THE MATTER OF

Tribunal on its own motion-SUO MOTU
Based on The News item in News Desk’ ’ .
Magaziné Dated 11.11.2020, Air Pollution and Industries,
"These Six Industries in North Chennai are polluting the
air for more than half the year, the North Chennai Thermal
Power station alone Ennore Port”
1. Union of India, '
Ministry of Environment, Forest and Climate Change,
Rep. by its Secretary, ,
Indira Paryavaran Bhavan, Jorbagh Road, New. Delhi- 100 003. }
2. The Chief Secretary to Govt. of Tamil Nadu,
Govt.Secretariat, Fort St. George,
Chennai, Tamil Nadu- 600009.
3. The Secretary to Govt. of Tarhil Nadu,Department of Environmeht, :
Gouvt. Secretariat, Fort St. George,
Chennai, Tamil Nadu- 600009.
4, .The Principal Secretary to Govt. of Tamil Nadu,
Industries Department,
Govt. Secretariat, Fort St. George,
Chennai, Tamil Nadu - 600009.
5. Additional Chief Secretary to Govt. of Tamil Nadu,
Municipal Administration and Water Supply Department,
Govt. Secretariat, Fort St. George,
Chennai, Tamil Nadu- 600009.
6. Principal Secretary to Government,
Health and Family Welfaré Department,
Secretariat, Chennai 600 009.
7. The Chairman,
Central Pollution Control Board (CPCB),
Parivesh Bhawan, East Arjun Nagar,
Shahdara, Delhi 110 032.
8. The Chairman, '
Tamil Nadu Pollution Control Board (TNPCB),
No. 76, Anna Salai, Guindy,
Chennai, Tamil Nadu-600032.

For TAMILNADU PETROPRODUCTS LIMITED

/

D. SENTHIKUMAR
aihole - Ti } Operations
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9.

10.

1.

12.

13.

14.

15.

16.

The Greater Chennai Corporation,

Rep. by its Commissioner,

Ripon Building, Chennai - 600 003.
The District Collector, -

Chennai District,

District Collectorate Office,

No. 62, Rajaji Salai, 4" Floor,

Chennai 600 001.

North Chennai Thermal Power Station -
Rep by its Chairman cum Managing Director (TANGEDCO)
Attpattu Main Road,

Thiruvallur District, Athipattu,

Tamil Nadu 600 120.

NTPC Tamil Nadu Energy Company Limited (NTECL)
Rep. by its General Manager (TS),

Vallur Thermal Power Project,
P.O: Vellivoyal Chavadi, Ponneri Taluk, Tiruvallur District, Chennai 600 103.
Chennai Petroleum Corporation Limited (CPCL)

Rep. by its Managing Director,

New No. 536, Anna Salai, Teynampet,

Chennai 600018.

Tamilnadu Petroproducts Limited (TPL), S
Rep. by its Chairperson,

Manali Express Higﬁway,ManaIi, Chennai 600 068.
Manali Petrochemicals Limited (MPL),

Rep. by its Chairman,

SPIC House, VI Floor, No. 88 Mount Road,

Guindy, Chennai 600 032.

Madras Fertilizers Limited (MFL)

Rep by its Chairman & Managing Director,

SH 104, Harikrishna Puram,

Manali, Chennai, Tamil Nadu — 600 068.

...Respondents

For TAMILNADU FETROFRODUCTS LIMITED

A

—

. TR
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REPLY STATEMENT FILED ON BEHALF OF TAMILNADU PETROPRODUCTS LIMITED -

14th RESPONDENT

- It is respectfully submitted as- follows:

The address for service of all notices and processes on thé 14" Respondent is that

of its

Nagar,

For TA NADU PET ROWRODU(.EF Srll.l TED

D, SENTHIUMAR

M/s. AL Ganthimathi Advocate,No.101/6,0ld No.51, 5t Street, Padmanabha
Adyar, Chennai-600 020.

It is submitted that the Application No. 256 of 2020, has been taken
up by this Hon'ble Tribunal on its own motion Suo moto based on the news
item published in News Desk Magazine dated 11.11.2020 under the caption
"These Six Industries in North Chennai are polluting the air for more than half
the year".

The allegations against the 14" Respondent reported in newspaper are
factually incorrect and have been made without verifying the facts and hence
liable to be rejected. It is submitted that the main allegation in the newspaper
report was six industries mentioned therein have been constantly violating
the conditions/consent/permissions granted resulting in serious emission from
the industrieé affecting the air quality in that area. It has been alleged that the
stack monitoring systems provided in these units were not proper and the
poliution control mechanisms were also not properly maintained by these
units. It is submitted that none of the above allegations is correct in so far as

Tamilnadu Petroproducts Limited, the 14" Respondent is concerned.

Tamilnadu Petroproducts Limited (hereinafter refer to as TPL) is a joint venture
between Tamilnadu Industrial Development Corporation Limited (TIDCO)
wholly owned by Government of Tamilnadu and Southern Petrochemical
Industrial Corporation Ltd (SPIC) and having three manufacturing facilities
Linear Alkyl Benzene Plant (LAB), Heavy Chemicals Division (HCD) and ECH
- Propy'lene Oxide Plant (ECH — PO) in Manali._

LAB Plant is engaged in the manufacture of Linear Alkyl Benzene using
Kerosene and Benzene as the primary raw material. In the operation the
industry would also produce Heavy Alkylate and Heavy Normal paraffin as by-
product and n-paraffin as intermediate product. The unit obtained Consent to
operate under Water and Air Act from TNPCB and subsequently renewed up
to 31.03.2022. Copy of the CTO is attached as Apnexure 1.
It is submitted that HCD Plant manufactures thé following products such as
Caustic Soda, Chlorine, Hydrogen, Hydrochioric ajcid, Ammonium chloride and
sodium hypochlorite. The unit obtained Consent to operate under Water and
Air Act from TNPCB and subsequently renewed up to 31.03.2020. Consent
al was applied for the period 2020 ~ 2021 along with renewal fee. Copy

-
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10.

11.

12.

of the CTO and renewal application are attached as ANNEXURE 2.

It is submitted that ECH — PO plant manufactures Propylene oxide using
Propylene and Chlorine as primary raw material. In the operation the industry
would also produce chlorinated organic as by-product. The unit obtained
Consent to operate under Water and Air Act from TNPCB and subsequently
renewed up to 31.03.2022. Copy of the CTO is attached as ANNEXURE 3.

It is submitted that TPL Plants (LAB, HCD and ECH-PO Plants) presently uses
Re-gasified Liquified Natural Gas (R-LNG), a clean fuel as fuel in all heaters
and boilers.

TPL Plants (LAB, HCD and ECH-PO Plants) have provided air pollution control
measures like adequate stack height, automatic fuel / air ratio and being

maintained efficiently to achieve air quality within the prescribed standards.

It is submitted that, Online Continuous Emission Monitoring system is installed
in all the stacks and the monitoring data has been connected to the CARE-AIR
Centre of the Tamilnadu Pollution Control Board and CPCB on a real time
basis. In addition to this, TPL also conducts periodical tests through accredited
labs. The details of the emission reports carried out by the accredited labs are
furnished in ANNEXURE 4 from which it could be seen that the values have
been within the norms.

The News report in the News Desk Magazine dated 11.11.2020 alleges that
TPL Plants have not complied with the norms for 27937 hours or 24% of the
total hours (No data hours is for 26629 hours (22.4%) and exceedance for 1008
hrs (0.86%)) during the period 01/01/2019 to 15/12/2019 which is totally
incorrect. This news has been published based on an unverified Report of the
Chennai Climate Action Group (CCAG) titled “POISON. IN THE AIR - THE
REGULATORY BLACK HOLE IN THE ENNORE- MANALI INDUSTRIAL
ZONE.”

It is submitted by the 14" Respondent that, no data hours non compliances are
due to Net work problem, maintenance of analysers, Software reconfiguration
by software supplier, Hardware router problem, and Modem problem.
Exceedance hours non compliances are due to choke in analyser sample line,
Diaphragm pump problem, clogged sample flow, loose contact wire

termination and plant start up.

It is submitted that, all the above problems were immediately rectified and
properly communicated to CARE-AIR Centre of the Tamilnadu Pollution

ForTA@l.?@DUC%@.ME@JDBoam through emails. The copy of the emails sent to TNPCB is

D, SENTHIKUMAR
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attached as ANNEXURE 5.

13.  Itis submitted by the 14" Respondent that online analyser data are uploaded
to TNPCB through dedicated internet IP and also additional back up internet
connections (Sifi /Tata network) are provided as'a preventive measure to avert
network failure / no data hours.

14.  Itis submitted by the 14t Respondent that, the Chennai Climate Action Group
(CCAG) has not look into the communication mails sent to TNPCB for the
reasons of no data and exceedance hours and published based on an
unverified report titled “POISON IN THE AIR - THE REGULATORY BLACK
HOLE IN THE ENNORE- MANALI INDUSTRIAL ZONE.” '

15. It is submitted that, had the CCAG approached TPL, the above could have
been explained and CCAG could have avoided giving an incorrect report in the
public domain. CCAG ought not to have made the allegations of non-

compliance on TPL without taking any efforts to check the information in detail. -

16.  ltis further submitted that TPL as a conscientic;us Corporate Citizen is aware
of its social responsibilities and complies with all the regulatory requirements,
in letter and spirit.

17.  Based on the above facts, it is respectfully submitted by the 14" Respondent
as follows:

a) The allegations of non-compliance with the emission norms by TPL Plants
in the Report of the Chennai Climate Action Group published in News Desk
on 11-11-2020 are baseless and contrary to the facts explained above.

b) The action of the CCAG in publishing its Report without going into the
details and fact-checking with the concerned industries is improper and so
the information is not reliable at all.

c) The CCAG describing the no-data hours as non-compliance period is
contrary to facts and appears to have beén made with the sole aim to
sensationalize the matter where there is no wrong committed by this

respondent

in the light of the above, the 14" Respondent respectfully prays to the Hon’ble
Bench that they be discharged from the Suo moto application and render
Justice. ,

Dated at Chennai on this 30th day of July 2021.

For TAMILNADU PETROPRODUCTS LIMITED

et ol
D. SENTHIKUMAR /V
Whole - Time Director (Operations) Covnse| For AT Ree Wr)’
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VERIFICATION

I, D. Senthi Kumar, Whole-time Director (Operations) of Tamilnadu
Petroproducts Limited the 14" Respondent Company herein, do hereby declare
that what is stated in the above paragraphs are true and correct to the best ofmy
knowledge, information, and belief.

Verified at Chennai on this 30" day of July 2021

For TAMILNADU PETROFRODUCTS LIMITED

X S
SD D. SENTHIKUMIAR J
Yihole - Time Director (Cperations)

= e pordent
(4 m Respondent Counsel Fo¥ 14 M R
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BEFORE THE NATIONAL GREEN TRIBUNAL SOUTHERN ZONE,CHENNAI

-~

Original Application No. 256 of 2020 (S2)
INTHE MATTER OF

Tribunal on its own motion-SUOMOTU based on The
News item in News Desk Magazine dated11.11.2020, Air
Pollution and Industries, "These Six Industries in North
Chennai are polluting the air for more than half the year,
the North Chennai Thermal Power station alone Ennore
Port”

Union of India *
Ministry of Environment, Forest and
Climate Change & 15 Others ....Respondents

PAPER BOOK |

REPLY STATEMENT FILED ON BEHALF OF
TAMILNADU PETROPRODUCTS LIMITED
14™ RESPONDENT

AL. Ganthimathi A
ADVOCATE FOR 14THRESPONDENT

For TAMIﬁDU PETR®PRODUCTS LIMITED

D. SENTHIKUMAR )
Whole - Time Director {Operations) .



BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
(SOUTHERN ZONE) CHENNAI.
0.A.No. 256 of 2020 (SZ)

Tribunal on its own Motion - SUO MOTO
-Vs-
Union of India & others

..Respondents

TYPESET TO THE ANNEXURES FILED BY THE 14th RESPONDENT

S. No. | Annexure Page No.
1. LAB Plant - Renewal Consent Order | 1
2. HCD Plant - Renewal Consent Order & Renewal | 10
Application
3. ECH - PO Plant - Renewal Consent Order 19
4. | Emission Analysis Report 28
5. Email sent to TNPCB 38

Dated at Chennai on this the 30th day of July, 2021.

Certified that all the above are true copies of their respective originals.

jod

COUNSEL FOR 14th RESPONDENT
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TRGLEA 3% CONTROL BOARD

) . Category of the Industry :

; CONSENT ORDER NO. 2108131514111 .  DATED: 12/02/2021,

* PROCEEDINGS NO.T5/TNPCB/F.0200AMB/RL/AMB/W/2021 DATED: 12/02/2021 -

SUB: Tamil Nadu Pollution Control Board - RENEWAL OF CONSENT ~ M/s. TAMILNADU
PETROPRODUCTS LIMITED - LAB PLANT , S.F.No. SF. NO. 267, MANALI village,
Thiruvottiyyr Taluk and Chennai District - Renewal of Consent for the operation of the plant and
discharge of sewage and/or trade effluent under~Section 25 of the Water (Prevention 3 trol of

. Pollution) Act, 1974 as amended in 1988 (Gentral-Act 6 of 1974) —~ Issued- Reg. *: . :

REF: 1.PROCEEDINGS NO.T5/TNPCB/F.0200AMB/RL/AMB/W&A/2019 DATED: 03/07/3019
2IR No : F.0200AMB/RL/JCEE-M/AMB/2021 dated 04/01/2021 - .- ~ '

RENEWAL OF CONSENT is hereby granted under Section 25 of the Water (Prevention and Control of
Pollution) Act, 1974 as amended in 1988 (Central Act, 6 of 1974) (hereinafter referred to as “The Act™).and the
rules and orders made there under to

The Director .

M/s. TAMILNADYU PETROPRODUCTS LIMITED - LAB PLANT, -
S.E.No. SF. NO. 267, ’

MANALI Village ,

Thiravottiyur Taluk,”

Chennai Bistrict. .. = . -

Authorising the'qocupief.tb’maké discharge of sewage and /or trade effluent.

- This is subject to the provisions of the Act, the rules ait_id the orders made there under and the terms and
conditions incorporated under the Special and General conditions stipulated in the Consent Order issued earlier
and subject to the special conditions annexed. ) :

This RENEWAL OF CONSENT is valid for the period ending March 31, 2022
. S » ’ ii Digitally signad by R
 Kannar
R. Kannaptses.: oo mss
om0
For Member Secretary,

"Tamil Nadut Pollution Control Board,
Chennai

i
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- TAMILNADU POLLUTION CONTROL BOARD

1. This renewal of consent is valid for operating the facility
(Col. 2} at the rate'(Col 3) mentioned below. Any chang

SPECIAL comeQNs

for the manufacture of products/byprodusts

e in the product/byproduct and its quantity has

- .to be-broyght.tothe notice of the Board and fresh consent has to be obiained,

) I\SIL. Coe . Descrii:ﬁon Quantltxy-' Unit
| NO, o B . 3 : .
’ _Product Details _ : v .
. | LINEAR ALKYL BENZENE | 10000 | MT/MONTH
By-Product Details -
1. | HEAVY NORMAL PARAFFIN -] 1000 MT/MONTH
HEAVY ALKYLATE ‘ 1667 MT/MONTH
Intermediate Product Details . :
1. | NORMAL PARAFFIN | 7841.6 | MT/IMONTH

This renewal of consent is valid for operating the facility with the below mentioned outlets for the
discharge of sewager/irade effluent. Any change in-the outlets and the quantity has to be brought to the
. notice of the Board and fresh consent has to be obtained. :

Ouﬂet No. Description of Qutlet

Maximum daily discharge | Point of disposal

rédted Effluent

- . in KLD
Effluent Type.: Sewgg\e . . I

1. - 'l--SewaQe 60.0 . - 1 IOrg land for gardening
Effluent Type : Tradé Effluent - U L )
Y T 1164.0 "'RO Permeate - 974 KLD

- |reicycled in process. RO

. IReject- 190KLD -

‘trecycled in ECH plant

POLLUTION PREVENTION PAYS

-{process: -

2
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TAMILNADE POLLUTION CONTROL BOARD

1. The unit shall ensure that the Common Sewage Treatment Plant installed in the ECH Plant premises
is operated & maintained efficiently and continuously so as to achieve the treated sewage standards
prescribed by the Board consistently and ensure that the treated sewage is utilised by all three units for
gardening within the unit premises as consented. :
2. The unit shall ensure that the EMFMs are provided at the inlet & outlet of the Common Sewage
Treatment Plant, inlet to STP from ECH Plant, inlet to STP from HCD Plant and inlét to STP from
LAB Plant and connected to WQW, TNPCB, Chennai for continuous monitoring,
3. The unit:shall operate arid maintain the Effluent Treatment Plant efficiently and continuously so as -
to achieve the infiuent tf:rameters required for RO feed, RO(Two Stages) shall be operated’
continuously and ensure thag the entire quantity of RO permeate(974KLD)is reused in the LAB plant
for cooling tower and RQ reject(190KLD) is reused in the ECH Plant for process as reported. . .
4, The unit shall ensure that the OCEMS provided for the effluent parameters pHLBOD,COD & TSS in
the ETP outlét are connected to WQW, TNPCB Chennai & CPCB server at all times and calibrated
regularly and also ensure the continuous online data transfer,
. 5. The unit shall ensyre that the EMFMs are provided at the inlet & outlet of the ETP, inlet to RO stage
I, Cormon perineate outlet, RO I reject and RO reject reuse to ECH process plant and connected to
WQW, TNPCB, Chennai for continuous monitoring. - . . :
g. The unit shall connect the ETP inlet flow parameter with WQW of TNPCB and provide continuous
ata, ’ o .
7. The unit shall dispose the hazardous wastes to the authorized facilities then & there before 90 days
. as per the condifions stipulated in the authorization issued under the Hazardous Waste (Management,
Handling & Transboundary Movement) Rules 2008 and comply with the provisions of Hazardous &
Other Wastes (Management,& Transboundary Movement) Rules 2016.
8. The unit shall maintain Form — 3 for the generation of hazardous waste from thé unit and shall file
annyal retyrni-in Form -4 to the Board. - - T T
9. The unit shall maintain the hazardous waste display board'in front of the unit clearly updating the
same regularly as mandated by the Hon’ble Supreme Court Order dated 14.10.2003 in the matter of
WP No.657/1995. - . ’ . s ’
10. The unit shall ensure that the storm water arising from the plant area during rainy season shall not
gontain any chemical contaminants and shallsatisfy the inland, surface water standards before
isposal. . ’
11. The unit shall obtain Hazardous waste Authorization undet Hazardous & Other Wastes
{Managemerit,& Transboundary Movement) Rules 2016.
12. The ynit shall ensure that the storm water arising from the-plant area during rainy season shall not
ggnta,inlany chemical contaminants and shall satisfy the inland surfate water standards- before
isposal. | - : C I -
13. The unit shall not use ‘use and throwaway plastics’ such as plastic sheets used for food wrapping,
spreading on dining table etc., plastic plates, plastic coated tea cups, plastic tumbler; water pouches
and packets, plastic straW;-plastic carry bag and.plastic flags-irrespective of thickness, within the
industry premises. Instead it shall encourage use’of eco friendly alternative such as banana leaf, areca
nut palm plate, stainless steel, glass, porcelain plates/cups, cloth bag, Jute bag etc.,” :
14. The unit shall comply with the E- waste management Rules 2016. E- Waste as listed in
- Schedule-1, generated by them shall bé channelized through collection centre or dealer of the
- authorised producer or dismantler or recycler or through designated take back service provider of the
producer to authorised dismantler or recycler. The unit shall maintain records of e- waste generated by
them in Form-2 and make such records available for scrutiny by the TNPCB, The unit shall file annual
teturns in Fortin—3, to the TNPCB on or before the 30th day of the June following financial years.
15. The unit'shall complete the target of short and long term action plan in CEPI area as committed by
the unit without fail. o IO .
16. The unit shall continue to develop adequate green belt with thick canopy within the premises, so as
to attenuate air and noise pollution furnish the exact green belt area ear marked/developed as per
norms in the unit premises and furnish photographs along with latitnde and longitude co-ordinates.
17. The unit shall liable to pay the consent fee and shall remit the difference in amount in case of any
revision of consent fee by the Government. . . :
18. The unit shal} submit Environmental Statement for every financial year ending the 31st March in
Form -V as per the Rule 14 of the Environment (Protection) Rules, 1986.
19. As per the mechanism evolved by CPCB vide letter dated 25.10.2019 for environmental
management of critically and Severely Polluted Areas to carry out all the mitigatiori measures for
improvement of Air, Water, land environment,
i. The unit shall ensure the reuse/recycle of treated waste water, wherever feasible, thereby achieving
ZLD in the unit. . - -
ii. The unit shall furnish ROA regularly so as to continuously monitor the effluent quality/quantity by
acnilalysis. of effluent through TNPCB 1ab and connectivity to Water Quality centre, TNPCB, Guindy,
ennai. . :
iii. The wnit shall submit a detailed water harvesting plan for the unit:

POLLUTION PREVENTION PAYS ' _
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.~ MANALX EXPRESS HIGHWAY MANALI CHENNAI 600 068

TAMILNADE P2LLUTION GONTROL BOARD -

iv. The umt shall adopt Zero Liquid Discharge wherever techno-econom;cally feasible.
v. The unit shall discharge the solid waste in the SPCB approved designated locations..

vi. The unit shall take steps to preferably utilize ‘the Hazardous waste generated for‘

recycle/reprocesses/Uhhzatlon in co-processing after prior approval .of the B oard.

vii. The ynit shall furnish the compliance of EC conditions with third party audit every year, -~

viii. The % of CER (Corporate Environment Responsibility)shall be at least 1;5 times the. slabs.given
Sin the OM dated 01 05,2018 by . MoEF& CC,GOI for critically Polluted Area.’

ix. The-unit shall increase-of green belt by 40 % of the total land area be)?{)nd the permlssxble.:

requirément- of 33 %, wherever feasible.” - -
X. 'I'he umt shail adhere to th 'guxdelmes 1ssued by CP B. from tlme to tlme -

: For Memb er Secretary
Tamxl Nadu Pollutlon Control Board
- Chennai :

The Director,
M/s. TAMILNADU PETROPRODUCTS LIMITED - LAB PLANT

Pin: 600068

Copy to:
L.The Connmssmner, CHENNAI CORPORATION Th]ruvottlyur Taluk, Chenna1 District .
2. The District Environimental- Engmeer, Tamil Nadu Pollution Control Board, - AMBA'I‘TUR
3. The JCEE~Mommnng, Tarml ‘Nadu Pollution Control Board, Chenna1 '

- 4.File

5
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TAMEB.E&E%%B&& E“‘%‘?é&iﬁ’ﬂﬁﬁ CORTROL B&ARR _
Category of the Industry :

C ONSENT ORDER NO. 2108231514111 DATED: 12/02/2021.

PROCEEDINGS_NO.TSITNPCB/F.OZQOAMBIRL/AMB;‘A/ZG_ZI DATED: 12/02/2021

SUB: Tam11 Nadu Pollytion Control Board ~ RENEWAL OF CONSENT -M/s. TAMILNADU
. PETROPRODUCTS LIMITED - LAB PLANT | S.F.No. SF. NO. 267, MANALI village,
" Thituvottiyur Taluk and Chennai District - Renewal of Consent for the operation of the plant and i
discharge of emissions under Section 21 of the Air (Prevention and Control of Pollu\‘.mn) Act, 1981 -~

as amended in 1987 (Central Act 14 of 1981) —Iswed— Reg g i

REF' 1 PROCBEDINGS NO. TS/’I’NPCB/F OZOOAMB/RI.JAM'BIW&AIZOIQ DATED 03/07/2019
2.IR.No: F.0200AMB/RL/JCEE-M/AMB/2021 dated 04/01/202% .

RENEWAL OF CONSENT is hereby granted under ‘Section 21 of the Air (Prevenuon and Control of
* Pollution) Act, 1981 as amended in 1987 (Central Act 14 of 1981) (heremaﬁer referred to as “The Act”) and the
tules and orders made there under to

The Du-ector

‘M/s. TAMILNADU PETROPRODUCTS LIMITED - LAB PLANT,
S.F.No. SF. NQ. 267,

MANALI village,

Thirevottiyar Taluk,”

Chennai District

Authonzmg the occupler to operate the industrial plant in the Air Polhmon Control Area as noﬁf ed by the
Governiment and to make discharge of emission from the stacks/chlmneys : :

This is subject to the provisiofi¢'ofthe Act, the rules and the orders made there under and the terms and
conditions incorporated under the Special and General. condmons stlpulated in the Consent Qrder issued earlier
and subject to the special conditions annexed. . .

This RENEWAL OF CONSENT is valid for the permd ending March 31, 2022

i Dtg(lallyslgned byR

R Ka n na}ﬁmc 20210219 163701

For Membey Secretary,
Tamil Nadu Pollution Centrol Board,
Chennai

1
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“TﬁMILHABlE PGLLUTION CONTROL BOARD

SPECIAL CONDITIONS

This renewal of consent is valid for operating the facility for the manufacture of prodﬁcts (Col. 2) at
the rate (Col. 3) mentioned below. Any change in the products and its quantity has to be brought to the

notice of the Board and fresh consent has to be obtained.

: 131. . Description _ Quantity | Unit
0. -

. Product Details . s . : :

1. | LINEAR:ALKYL BENZENE - (10000 . MT/MONTH
By-Product Details - - '

1. | HEAVY NORMAL PARAFFIN 1000 MT/MONTH
2. | HEAVY ALKYLATE 1667 MT/MONTH
i Intermediate Product Details : V
| 1. ] NORMAL PARAFFIN . ' {78416 | MT/MONTH

. This renewal of consént is valid for operating the facility with the below mentioned emission/noise

sources along with the control measures and/or stack. Any change in the emission source/control
measures/change in stack height has to be brought fo the notice.of the Board and fresh

consent/Amendment has to be obtained.

b

I Point source qxfpiis;ippw'ith stack : .
Stack |Point Einission Sourcé Airpollution .. [Stack height |GaseousDischarge
No. | R Control measures - |from-Ground|in Nm3/hr
- . ) _ygygl inm
5 DIESEL GENERATOR SET| Stack 315
-3.2 MW R , A
46 | DIESEL GENERATOR SET| Stack {328 .
o -OBMY - =
8 - | FLARE-NORMAL HEAD | Stack 170 -
2 | HYDROTREATER Stack 30
9 - | FLARE-EMERGENCY - Stack 470
7 .. |-DIESEL-GENERATOR SET| Stack 1325
, ~-6.6 MW | il
3 HOT Oli. HEATER N Stack 76
4| PACOLHEATER ‘| Stack 56
1.1 _ BOILER 8 THR-2 Common stack - | 30
I |Fugitive/Noise-emission : : o
SL . Eug}ﬁ{ré_b} Nbgsé ‘Em_i:ssi.on ' Tj'pg of veinission Cq_n;roi
No. sources — measures
_ 1. | DG Sets Noise . lLenclosure, . | . .
: - . 'stack

POLLUTIGN PREVENTION PAYS

2.

i

1




0

o
TAMBLNADS FoLilviiN CONTROL BOARD
Special Additional Conditions:

The unit shall install the .épproved retrofit emission control device/equipment with at least 70%
Particulate matter reduction efficiency on all DG sets with capacity of 125 KVA and above or
otherwise the unit shall be shift to_gas based generators within the time frame prescribed in the
notification No. TNPCB/Labs/DD(L)02151/2019 dated 10.06.2020 issued by TNPCB.
Additional Conditions: : :

'Tl'{e 1'1nit' shall operate a_ndv n')ainltainl the existing air pollution control measures provided to the
emigsion sources efficiently and continuously so as to achieve the AAQ/Stack emission standards

prescribed by the Board. -

. 2. The unit shall provide/connect OCEMS for the ¢mission parametérs PM. provided for emission

stacks with CAC, TNPCB & CPCB server. - :
3. The unit shall ensure that the OCEMS for the emission parameters PM, SO2, NOx and CO provided
for stack attached with Hot Qil Heater, PACOL Heater, Hydro Treater, DG sets and Boilers are

calibrated regularly and operated at all times and ensure that the output of the sensors are connected to

CAC, TNPCB & CPCB server at all times. )

4. The unit shall provide/ connect the Continuous Ambient Air Quality Monitoring Station for the
parameters PM2.5, PM10, and Benzene ‘with-CAC, TNPCB & CPCB. ’

5. The unit shall ensure that the sensors for the parameters PM2.5, PM10, SO2, NOx, CO and Benzene
installed in 1 Continuoys Ambient Air Quality Monitoring Station (CAAQMS) are calibrated

regularly and operated effectively and ensure that the output of the sensors are connected to

CAC,TNPCB & CPCB server at all times. . R

6. The unit shall ensure that the stack monitoring facility is as per Emission Regulation Part— 3 (ERP-
3) norms for all stacks attached to process & utilities.

7. The unit shall ensure that the port hole & ladder facility is safe to carry out monitoring in.place of

mornkey ladder, spiral type / scaffold ladder for the safety-of monitering personnel. ~ ..

8. The unit shall function with the certificate of stability obtained from the competent a;uthérity'as ’

notified in sub rule (3) of Rule 12.B of the Tamil Nadu Factories Rules 1950 for the pollution
abatement measures provided in the unit. R

9. The unit shall complete the target of short and long term action plan in CEPI area as committed by
the unit without fail, : ) ’ T :

10. The unit shall ensuré that there is no complaint arises due to operation of the unit. ’

11. The unit shall ¢ontinue to develop adequate green belt with thick canopy within the premises, so as
to attenuate air aid noise pollution furnish the exact-greén belt area ear marked/developed as per

norms in the unit preniises and furnish photographs along with latitude and longitude co-ordinates.
12. The unit shall liable to pay the consent fee and shall remit the difference.in amount in case of any
revision of consent fee by the Government. - C B o T

13. The unit shall submit Environmental Statement for every financial year ending the 31st-March in
Form -V as per the Rule 14 of the Environment (Protection) Rules, 1986. ] .
14. As per the mechanism evolved by CPCB for environmental management of critically and Sevérely
Poliuted Areas to cairy out all the mitigation measures for improvement of Air, Water, land

environment, P : - : - . <

i. The unit shall ensure that the stack emission levels are adhered in terms of identified critical
pollutants (i.e. 80 % of existing process emissions and flue gas in the Critical polluted area).

ii, The unit shall ensure the'connectivity of CEMS with TNPCB and CPCB. .

iii, Effective fugitive emission control measures should be provided in the areds such as process,

- tramsportation, packing etc.,

iv. The unit shall transport the materials by rail instead of road /conveyor belt instead of vehicles,
wherever feasible by the-unit, - ) :

v. The wiiit shall use of cleaner fuels (pet coke/furnace 0il/L.SHS may be avoided)

Vi, The unit shall use the best available technology and adopt usage of ‘Supercritical technology- in
place-of sub-critical technology. - -

vii. The unit shall increas¢ of green belt by 40 % of the total land area beyond the permissible
requirement of 33-%, wherever feasible. -~ - - R S

viii. The unit shall take suitable steps to provide green beit outside the project premises such as avenue
plantation, plantation in vacant areas, social forestry, etc., Lo -

‘ix. The unit shall make an assessment of carrying capacity of transportation load on roads inside the

industrial premises and take steps to widen road if any. : . :

x. The unit shall furnish the compliance of EC conditions with third party audit every year. X

xi. The % of CER (Corgorate Environment Responsibility)shall be at least 1.5 times the slabs given in
the OM dated 01.05.2018 by MoEF& CC,GOI for éritically Polluted Area.
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- For Member Secretary,

S Tannl Nadu Pollution Control Bdard,
. Chennal
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To

The Dlrector L N :
Mrs. TAMILNADU PBTRDPRODUCTS LIMITED - LAB PLANT,
‘MANALI EXPRESS HIGHWAY MANALI, CHENNAI 600 068
Pin: 600068 T

Copy to.
1.The Com:mssmner, .CHENNAI CORPORATION Tlumvottlyur Taluk, Chennai District .

2. The District anuonmental Engmeer, Tami} Nadu Pollution Control Board, AMBAT’I‘UR. e -

3. The JCEE- Momtonng Tamil Nadu PoHuhon Control Board, Chennal N . o . "
4. File . . .

~
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| agricultural lands, important religious locations, educational institutions, ancient monuments,

Date : 15-3-2021

. Application No: 36989133
Congratulations! Application re-submitted successfully,
Please submit the signed hard copy of application with required signed enclosures to concerned
District office on request of DEE/AEE concerned.

Your Consent Application application has been received under the Application

Number 36989133. (Note this number for future communication and know the online status of the
application submitted)

Submitted application is under processing. Please send the following documents by post/by hand.
You may ignore sending the documents which have been uploaded online.

1) A covering requisition letter stating the status of the industry and activities clearly.

2) Copy of sale Deed /Lease Deed or any other relevant documents as proof to ensure possession
of the site/factory for which application is made by the applicant.

3) Copy of Memorandum of Articles in case of Public/Private sectors or registered partnership
deed in case of partnership company. .

4) Layout plan showing the location of various process equipments, utilities like boiler, generator
etc, effluent treatment plant, outlet location, non-hazardous and hazardous waste storage yard.

5) Topo sketch showing the distance of water bodies, roads, existing/proposed residential areas,

archeological places and other sensitive areas for 1 KM. radius from the units..

6) Detailed manufacturing process for each product along with detailed process flow chart.
7) Details of Water Balance and wastewater balance for process.

8) Details of Material balance for each products and process.

9) Land use classification certificate as obtained from CMDA / DTCP/LPA.

10) Audited Balance sheets indicating the existing Gross fixed Assets of the industry alone for the
periods ending Previous financial Years (or) Auditor Certificate with break up details for the
Existing Gross fixed Assets for the periods ending Previous financial Years duly certified by a
Chartered Accountant in the prescribed format.Audited balance sheet is compulsory for all large
and medium scale Industries

11) Ground water clearance obtained from the competent Authority(If applicable).

12) Sewage Treatment Plant(STP) proposal which must contain details of design characteristics of
sewage, treatment methodology, mode of disposal, design criteria for various units, detailed
drawing of STP and its layout, diagram showing the hydraulic profile and mode of disposal of
treated sewage and its adequacy(if applicable).

13) Effluent Treatment Plant(ETP) proposal which must contain details including breakup quantity
of water requirement with sources, breakup quantity of trade effluent, sources of trade effluent,
characteristics of wastewater, treatment methodology, mode of disposal, design criteria for
various units, detailed drawing of ETP and its layout, diagram showing the hydraulic profile and
mode of disposal of treated effluent and its adequacy(If applicable).

14) Air pollution control (APC) measures proposal which must contain the details regarding fuels
used, sources of emission, characteristics, concentration and quality of pollutant, proposal along
with design criteria and drawing for the proposed APC measures, adequacy of APC measures and
stack, odour/noise causing operations and its specific odour/noise control measures(If applicable).




3

15} In case of hazardous chemicals used as raw materials, the Material Safety Data Sheets (MSDS)
should be enclosed for each and every item. If the quantity of the hazardous chemicals handled is
more than the threshold limit, the unit shall furnish any one or combination of the following
documents as required under the MSIHC Rules (if applicable). Risk assessment report/Onsite
emergency preparedness plan/Off site emergency preparedness plan. )

16) In case of transport of hazardous chemicals, details of chemicals transported, method of
transport and its safety measures (If applicable).

17)’ Industries attracting EIA Notification shall submit Environmental Clearance obtained from the
MOEF/SEIAA along with the Environmental Impact Assessment Report (If applicable).

18) CRZ clearance obtained from the competent Authority (If applicable).

19) Consent fee under Water and Air Acts payable to the Board.

20) Copy of Latest Environmental Statement (If Applicable).

To view the submitted application form click onto "View Application Form" and To print the
application form click onto "Print Air Application Form" and "Print Water Application Form"

View Application Form

: Print Air Application Form
i Print Water Application Form

In case documents have not been submitted online, kindly send the above documents at the
earliest to start application processing on the below address or at corresponding regional office:
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GLLUTION CONTROL BOARD

TAMILNAD: il
’ Category of the Industry :

LCONSENT ORDER NO. 2108131923311 DATED: 12/02/2021.

PROCEEDINGS NO.TS/TNPCB/F.0280AMB/RL/AMB/W/2021 DATED: 12/02/2021

SUB Tamil Nadu Pollution Control Board - RENEWAL OF CONSENT M/s. TAMILNADU
PETROPRODUCTS LIMITED - EPICHLOROHYDRIN PLANT , S.F.No. R.8.No:254/3 (part),
25912, 260/2, 26172, 26212, 263/2A, 265/1A1, 265/1A2, 266/1A. 1A1B (part), 266/1A1B/2B1A2
(part), MANALI wllage Thlruvottlyur Taluk and Chennax District - Renewal. of Consent for the
aperation of the plant and discharge of sewage and/or trade effluent under Sectiot 25 «of the Water
%Prevgn%on and Contro] of Pol]u’non) Act, 1974 as amended in 1988 (Central /
ssued- Reg. .

REF: 1 PROCEEDTNGS NO TGIT NPCB/F. 0280AMB/RL//AMB/W&A/2019 DATED 25/01/2019
2IRNo:F. OZSOANIBIRL/JCEE-MIAMBQOZI dated 04/01/2021

RENEWAL OF CONSENT is hereby granted under Section 25 of the Water (Prevention and Coﬂﬁ'ol of -

Pollution) Act, 1974 as amended in 1988 {Central Act, 6 of 1974) (heremaﬁer referred to as “The Act”) and the
rules and orders made there underto

The Director

M/s. TAMILNADU PETROPRODUCTS LIMITED - EPICHLORCHYDRIN PLANT,

S.F.No. R.8.N0.254/3 (part),- 259/2 26012, 261/2, 262/2, 263/2A, 265/1A1, 265/1A2, 266/1A.1A1B (part),
266/1A1B/2B1A2 (part), .

MANALI Village :

Thiravottiyur Taluk,

Chenai District .

Authorising the occupiér to n;aléé discﬁarge oi?éewagc,aﬂd Jor trade effluent.

This is éugject to the provisions of the Act, the rules and the ordérs made there under and the terms and
conditions incorporated under the Special and General condmons stipulated in the Consent Order issued eartier
and subject to the special conditions annexed . :

This RENEWAL OF CONSENT is valid for the period ending March 31, 2022

N Digitally signed by R.
R.Kan naﬁﬁi’;‘;’z"mm :
o 16281340530
For Member Secretary,
Tamil Nadu Pollution Control Board,
Chennai
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SPECIAL CONDITIONS

This renewal of consent is valid for operating the facility for the manufacture of products/byproducts
(Col. 2) at the rate (Col 3) mentioned below. Any change in the product/byproduct and its quantity has
to be brought to the notice of the Board and fresh consent has to be obtained. ]

SL ) Description - Quantity - Unit

.| Neo. - . : .
-_Product Details

1. | Propylene Oxide - | 1350 [ ™

i "Bv—Produqt Dét:}ils ] » .

1. | Chiorinated Organics - . 2025 | T

Ih{éiﬁgdfétg Product Details _ ' -
LN ) Lo

This renewal of consent is valid for operating the faciiity with the below mentioned outlets for the
discharge of sewage/trade effluent. Any change in the outlets and the quantity has to be brought to the
notice of the Board and fresh consent has to be obtained. )

" 1Oatlet No. |Description of OQutlet Maximum daily discharge Poin_t of disposal
_ . |inKLD
Effluent Type ; Sewage -
1. | Sewage. . | 45.0 . . f On land for gardening

Efﬂ_uéntType:TrgdeEfﬂuent _ L
(P [ Treated - Trade Effluent _“805.0 ] ) ) | Marine Coastal areas




Additional Conditions:
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" ELUTION CONTROL ROARD

1. The unit shall ensure that the Common Sewage Treatment Plant installed in the ECH Plant premises
is operated & maintained efficiently and continuously so as to achieve the treated sewage standards
prescribed by the Board consistently and ensure that the treated sewage is utilised by all three units for
‘gardening within the unit premises as consented. -
2. The unit shall ensure that the EMFMs are provided at the inlet & outlet of the Common Sewage
Treatment Plant, inlet to STP from ECH Plant, inlet to STP from HCD Plant and inlet to STP from
LAB Plant and connected to WQW, TNPCB, Chennai for continuous monitoring.
3. The unit shall operaté and maintain the Effluent Treatment Plant efficiently and continuously so as
o achicve the treated trade effluent marine disposal standards prescribed by the Board consistently,
4. The ynit shall ensure that the OCEMS provided for the effluent parameters pH, BOD, COD & TSS
in the ETP outlet and EMFM:s provided at the inlet & outlet of ETP is connected to WQW, TNPCB
-Chennai & CPCB server at all times and calibrated regulatly and also ensure the continuous online
data transfer. : : i . . .
g. The unit shall connect the ETP inlet flow parameter with WQW of TNPCB and provide continuous
ata. ’ ) :
6. The unit shall discharge the treated trade effluent through the existing common pipeline which is
connected to M/s Manali Petro Chemical Ltd’s marine disposal efflient pipeline into the Bay of
Bengal after satisfying the marine disposal standards prescribed by the Board. ‘
7. The unit shall utilize the éffluent arising from cocling tower and DM Plant regeneration maximum
extent possible in the process, so as to reduce the quantity of effluent discharged.
" 8. The unit shall ensure that the temporary lime storage yard and its leachate coliection arrangements
provided are properly maintained so as to curtail ground water pollution. .
9. The unit shall collect and dispose the lime sludge generated then and there to brick kilns for further
- beneficial use as réported. ; T T '
10. The unit shall conduct comprehensive marine impact assessment study at where the treated trade
effluent is being discharged into sea and-furnish the report once in'a yéar conducted through a reputed
institution in coordination with other beneficiary units. , - )
11. The unit shall dispose the hazardous wastes to the authorized facilities then & there before 90 days
as per the conditions stipulated in the authorization issued under the Hazardous Waste (Management,
Handling & Transboundary Movement) Rules 2008 ang comply with the provisions of Hazardous &
Other Wastes (Management,& Transboundary Movement) Rules 2016. L - :
12. The unit shall maintain Form — 3 for the generation of hazardous wasté from the unit and shall file
annual return in Form - 4 to the Board. - L c -
13. The uhit shall maintain the hazardous waste display board in front of the unit clearly updating the
same regularly as mandated by the Hon’ble Supreme Court Order dated 14.10.2003 in the matter of
WP No:657/1995. . .
14. The unit shall ensure that the storm water arising from the plant area during rainy season shall not
?ntainlany chemical contaminants and shall satisfy the inland surface water standards before
isposal. - s - - C Co : .
15. The unit shall obtain Hazardous waste Authorization under Hazardous & Other Wastes
(Management,& Transboundary Movement) Rules 2016. T
16. The unit shall not use ‘use and throwaway plastics’ such as plastic sheets used for food wrapping,
spreading on dining table ete., plastic plates, plastic coated tea cups, plastic tumbler, water pouches
and packets, plastic straw, plastic carry bag and plastic flags irrespective of thickness, within the
industry prernises, Instead it shall encourage use of eco friendly alternative such as banana leaf, areca
nut palm plate, stainless steel, glass, porcelain plates/cups, cloth bag, Jute bag etc.,
17, "The unit shall comply with the E- waste management Rules 2016, E- Waste as listed in
Schedule-I, generated by them shall be channelized through collection centre or dealer of the
authorised producer or dismantler or recycler or through designated take back service provider of the
producer to authorised dismantler or recycler. The unit shall maintain records of e- waste generated by
them in Form-2 -and make such records available foF scrutiny by the TNPCB. The unit shall file annual
returns in Form-3, to the TNPCB on or before the 30th day of the June following financial years.
18. The unit shall.comply with the outcome of the Hon'ble NGT, Southern Zone in O.A. No.19 of 2013
& M.A No 173 of 2015, regarding the disposal of treated trade effluent in to sea. :
19. The unit shall complete the target of short and long term action plan in CEP! area as commiited by
the unit without fail. : .
20. The unit shall continue to develop adequate green belt with thick canopy within the premises, so as
to attenuate air and noise pollution furnish the exact green belt area ear marked/developed as per
norms in the unit premises and furnish photographs along with latitude and longitude co-ordinates.
21. The unit shall liable to pay the consent fee and shall remit the difference in amount in case of any
Tevision of consent fee by the Government. ’ : ’
22. The unit shall submit Environmental Statement for every financial year ending the 31st March in
Form -V as per the Rule 14 of the Environment (Protection) Rules, 1986. ~
23. The unit shall comply with the conditions which are imposed in the Environmental clearance vide
F.No.J-11011/280/2013-1A-II (I) Dated 15.65.2015 and EC Amendment issued by MoEF&CC vide

] -%SPR&VENTEGN PAYS
. © 4 :
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: TﬁME&E@ﬁiﬁﬁg POLLUTION CONTROL BIARB
‘F.No.J-1101 I/280/2013-IA~]I(I)dated 31.01.2017.
24.7As per the mechanism evolved by CPCB vide letter dated 25.10.2019 for environmental
‘ . . management of critically and Severely. Polluted Areas tc carry out all the mitigation measures for
o ) . mptovement of Air, Water, land environment,
[ hl The unit shall ensure the reuse/recycle of treated waste water, wherever feasible, thereby achxevmg
i ZLD) in the unit; .
ii. Thie unit shall futmsh ROA regularly so as to contmuously monitor the effluent quality/quantity by
aclzlalysls of effluent: through TNPCB lab’ and connectmty to Wa.ter Quahty centre, TNPCB Gumdy,
entiai. -
il The uriit shall subxmt a detatled water harvestmg plan for the unit,” K
iv. The unit shall adopt Zero Liquid Dlscharge wherever techno—economlcally feas;bie o )
) v. The unit shall discharge the solid waste in the- SPCB approved designated locations. " )
L : vi. The ‘unit 'shall take steps to preferably utilize. the Hazardous waste generated for
[ .. N . - recycle/reprocesses/Utilization in co-processing after prior approval- of the Board.
B ' . vu The ugitshail fuinish the compliance of EC conditions with third party audit every year.
vifi, The % of CER (Corporate Environment Responsibility)shall be at least 1.5 tlmezs the slabs given
\in the OM dated 01.05.2018 by MoEF& CC,GOI for critically Polluted Area, - '
ix. The vhit shall increase of green belt by 40 % of the total land area beyond the perm:ssxble
- requirement of 33 %, wherever feasible, .
s X The unit shall adhexe {o the guidelines 1ssued by CPCB from tnne 0 time:

PR ;: e s {,DIgna[iyslgnedbyR.

R Kannam\aatgzoziozwisassa

S For. Member Secretary ERE TR
Tarml Nadu Pollution Control Board, .
L = -Chennai: : R

To : .
The Director; : . .. A

M/s TAMILNADU PETROPRODUCTS LIMITED EPICHLOROHYDRIN PLANT
.POST BOX No. 9 MANALI EXPRESS HIGHWAY MANALI CI-[ENNAI

Pin: 600068

Caopy to: . . '
1.The Commlsswner, CHENNAI CORPORATION, Thlmvottlyur Taiuk, Chennal District .
2. The District Environmental Engmeer, Tanil Nadu Pollution Control Board, AMBATTUR.
3. The Jt CEE«Momtonng, Tamil Nadu Pollution Control Board, Cbennm

) 4 File
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v Category gf the Industry :

CONSENT ORDER NO. 2108231923311 DATED: 12/062/2021.

i PROCEEDINGS NO.T5/‘TNPCBIF.0280AMB/RL/AMB/A12021 DATED: 12/02/2021

SUB: Tagmiil Nadu. Pollunon Ccmtrol Board. - RENEWAL OF CONSENT ~M/s. TAMILNADU
PETROPRODUCTS LIMITED - EPICHLOROHYDRIN PLANT , S.F.No. R.5.No0.254/3 (part),
. 25972, 260/2, 26112, 26212, 263/2A, 265/1A1, 265/1A2, 266/1A. 1A1B (part), 266/1A1B/2B1A2
(part), -MANALI vxllage, Th:ruvomyur Taluk and Chennai Distriét - "Renewal ‘of‘Consent for the
gperation-of the plant and discharge of émissions under Section 21 of the Air (Prévention and
- Control of Pollution) Act, 1981 as amended in 1987 (Central Act 14 of 1981) -Issued— Reg.

REF: 1.PROCEEDINGS NO.T6/TNPCB/F. 0280AMB/RL//AMB/W &A/2019 DATED: 25/()1.’2019
2IR.N0 F. OZSOAMBIRL/JCEE M/AMB/2021 dated 04/01/2021

RENEWAL OF CONSENT is hereby granted under Sectxon 21 of the Air (Prevention and Cdntrol of
Pollution) Act, 1981 as amended in 1987 (Central Act.14 of 198 l) (heremaﬁer referred to as “The Act”) and the
rules and orders made there under to .

The Director .

M/s! TAMIL‘\TADU "ETROPRODU(‘TQ LTMIT'FD RPICHL OROHYDRIN PLANT,

S.ENo.R. SNo 25413 (part), 259/2, 260/2, 261/2, 262/2, 263/2A, 265/1A1, 265/1A2, 266/1A.1A1B (part)
266/1A1B/2B1A2 (part),
MANALIl village, .
Thiruyottiyur Taluk o
Chennai District. ~

Authonzmg the occiipier to ep:rate the industrial plant in the Air PoIlutlon Control Area as nouﬁed by the
Government and to make discharge of emission from the stacks/chimneys,

This is subject to the provisions of the Act, the rules and the orders made there under and the terms and
conditions incorporated under thie Special and General conditions stipulated in the Consent Order issued earlier
and subject to the special conditions annexed.

This RENEWAL OF CONSENT is valid for the period ending Mai;ch 31,2022

i D(gnauystgnadby&
R Ka nn a n__bakg 20210219 162722

For Member Secretary
Tamil Nadu Pollution Control Board,
Chennai
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SPECIAL CONDITIONS

) Thls renewal of consent is valid for operatmg the facility for the manufacture of products (Col. 2) at

the rate (Col. 3) mentioned below. Any change in the products and i its quantxty has'to be brought to the
notice of the Board and fresh consent has to be obtamed

" | No.

18L ~ Description . - Qu;mtity' ] Unit
Product Details ] L
1. | Propylene Oxide . - | 1380~ . | TIM

: B -Product Details ' . ; — i
1._| Chiorinated Organics - — |202-5-. . | TiM

Intermedxate Product Details

1. | Nil. To - o

This renewal of consent is valid for operatmg thc facility. with the below mentioned emission/noise
sources along with the' control measures and/or stack. Any change in the emission source/control
measures/change in stack height has to be brought to the notice of the Board and fresh

consent/Amendment has to be obtained. :

1 Point source emission with stack H . -
Stack Pomt Emission Source “|Air pollution " |Stack height |Gaseous Discharge
No. . Control measures |from Ground (in Nm3/hr
0 BT ' : _ {Levelinm
Boiler -12.5 TPH Stack . . 474 11450
. _{-Chlotine. Handling Area _ . .|.Caustic scrubber: |30 - .- . - {800

P
I Fugﬁve/No:se emission :
Si.

No. |sources __|measures |’

Fugitive or Noise Emlssll)ll Type of emission Control

POLLLTION PREVENTION PAYS

2




TRMN T1I0K CONTROL BOARD

Special Additional Conditions:

The unit shall install the approved retrofit emission control devics/equipment with at least 70%
Particulate matter reduction efficiency on all DG sets with capacity of 125 KVA and above or
otherwise the unit shall be shift to gas based generators within the time frame prescribed in the
notification No. TNPCB/Labs/DD(1)02151/2019 dated 10.06.2020 issued by TNPCB. )
Additienal Conditions: o ’

1. The unit shall operate and maintain the existing air pollution control measures provided to the
emission sources efficiently and continuously-so as to achieve the AAQ/Stack emission standards
. prescribed by the Board. )
2. The unit shall ensure that the OCEMS for the emission parametérs PM, SO2,NOx & CO provided
- with a Boiler stack, and Chlorine provided with a stack attached to scrubber in chlorine handling area-
are.calibrated regularly and operated at all times and: ensure that the output of the sensors are
connected to CAC, TNPCB & CPCB server at all times.

3. The unit shall connect the Continuous Ambient Air Quality Monitoring Station provided for PM 2.5 ‘

with CAC of TNPCB atd provide proper data at all the times.

4, The unit shall ensure that the sensors for the parameters PMlb, Chlorine, and VOC installedin 1 -

. Continuous Ambient Air Quality Monitoring Station(CAAQMS) are calibrated regularly and operated

- effectively and ensure that the output of the sensors are connected to CAC,TNPCB server at all times.

.5, The unit shall ensure that the stack monitoring facility is as per Emission Regulation Part— 3 (ERP-
3) norms for all stacks attached to process & utilities.

monkey ladder, spiral type / scaffold ladder for the safety of monitoring personnel.

) W The unit shall ensure that the port hole & ladder faciiity is safe to carry out monitoring in place of -

. The unit shall function with the certificate of stability obtained from the competent authority as -

notified in sub rule (3) of Rule 12 B of the Tamil Nadu Factories Rules 1950 for the pollution
abatement measures provided in the unit. - . : : ' :

8. The unit shall complete thie target of short and long term action plan in"CEPI area as committed by

the unit without fail. .- . . . Lo s

9. The unit shall ensure that there is no complaint arises due to operation of the unit. .
10. The unit shall continye to develop adequate green belt with thick canopy within the premises, so as
to attenvate air and noise pollution furnish the exact green bélt area ear marked/developed as per
‘norms in the unit premises and furnish photographs along with latitude and Jongitude co-ordinates.

- 1k The unit shall liable to pay the tonsent fes and shall remit the difference in amount in ease of any '

revision-of consent fee by the Government, oo : . .
12. The unit shall submit Environmental Statement for evéry financial year ending the 31st March in
Form -V as per the Rule 14 of the Environment (Protection) Rules, 1986, - . -
-13. The unit shall comply with the conditions which are imposed in the Environmental clearance vide
F.No.J-11011/280/2013-1A-1I (I} Dated 15.05.2015 and EC Amendment issued by MoEF&CC vide
F.No.J-11011/280/2013-IA-TI(I)dated 31.01.2017. =~
14, As per the mechanism evolved by CPCB for environmental management of critically and Severely
Poliuted -Areas to - carry out all the niitigation measures for improvement of Air; Watef, land
environment, . S o I .
i. The unit shall ensure that the stack emission levels are adhercd -in‘terms of identified critical
ollutants (i.e. 80 % of existing pracess emissions and flue gas in the Critical polluted area).
< 1i. The unit shall ensure the connectivity of CEMS with TNPCB and CPCB. - Co -
- iii. Bffective fugitive emission control measures should be provided-in the areas such as process,
- transportation, packing etc., o - -0 o T
iv. The urit shall transport the materials by rail instead of road /conveyor belt instead of vehicles,
wherever feasible by the unit. ) . ) ]
v. The unit shall use of cléaner fuels (pet coke/furnace oil/LSHS may be avoided) .
-vi. The unit shall use the best available technology and adopt usage of Supercritical technology in
place of sub-eritical technology. - ’
vii. The unit shall increase of green belt-by 40 % of the total land area beyond the pérmissible
‘requirement of 33 %, wherever feasible. T T
. viil, The uait shall take suitable steps to provide green belt outside the project prémises such as aveénue
g‘)\ plantation, plantation in vacant areas, social forestry, etc., : a B .
ix, The unit shall make an assessment of carrying capacity of transportation load on roads inside the
\I\ industrial premises and take steps to widen road if any. i - o -
x.-The unit shall furnish the compliance of EC conditions with third party audit every year.
xi. The % of CER {Corporate Environment Responsibility)shall be at least 1.5 times the slabs given in
U\ the OM dated 01.05.2018 by MoEF& CC;GOI for critically Polluted Area. . ’
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R Kanna )aaxeznzwﬂmszm
o T R ForMemberSecretary, -
- . R TamxlNaduPo}lutxon ControlBoard
: S ot ’ - T L C ennm -

To - o
The Dlrec’cor, .
" M/s. TAMILNADU PETROPRODUCTS LIMITED - EPICHLOROHYDRLN PLANT,
POST BOX No.9, MANALI EXPRESS HIGHWAY MANALI CHENNAI o
Pin: 600068 Lo

Copy te:
1.The Commxssmner, CHENNAI CORPORATION Thmwothyur Taluk, Chennai Dzstnct
2, The District Environmental Engmeer, “Tamil-Nadu Pollution Control Board, AMBATTUR.
3. The JCEE-Monitoring, Tamli Nadu Pollution Control Board, Chennal
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Hubert Eaviro Care Systeias (F) Lid.
# 18, 92nd Street, Ashok Nagar,

Chennai - 600 083.

Ph: 42985555 Fax : 42985500

E-mail : labsales@hecs.in

AN EXORE - 4

Laboratory Services Division

(Chemical & Biological Testing)
Recognized by MoEF, BIS

FSSAI Notified Laboratory

IS0 9001, 14001 & OHSAS 18001 Ce

rtified.

TEST REPORT -
Page: 1 of ]
Name of the Client : M/s. TamilNadu Petro Products Ltd., ReportNo. : HECSL/ST/001/240321
Address of the Client : LAB Plant, Manali Express Highway Report Date : 31/03/2021 ' ——
Manali, Chennai - 600 068. i
Sample Description * Stack Emission A
Sample Mark : Hot Qil Heater Stack
- Sample Drawn By : Hubert Enviro Care Systems PvtLtd
Sampling/received Date  :24/03/2021 - -24/03/2021 :
Analysis Commenced On  :24/03/2021 Completed On : 31703/2021 i
S.No. Parameters Units Results Test Method CPCB
Standards
1 Stack Height" meler 76 - NA |
2 Stack Diameter’ meter 341 - NA l
3 Ambient Tcmperature" °C : 26.0 1S 11255 (Pant-3) 2008 NA
4 Stack Temperature i . °C 151.0 IS 11255 (Part-3)2008 NA :
5 Velocity m/sec 9.7 IS 11255 (Part-3) 2008 NA
6 Flow rate N Nmé/hr 110097 1S 11255 (Part-3) 2008 NA
7 Particulate Matter mg/Nm? 70 1S 11255 (Pan-1) 1985 10
8 Sulphur Dioxide mg/Nm? 120 1S 11255 (Part-2) 1985 ) 50
9 Oxides of Nitrogen mg/Nm3 96.0 1S 11255 (Part-7) 2005 350
10 | Carbon monoxide . mg/Nm? 68.0 1S 13210- 1992 150
11 }Carbon diOxide %VIV 9.8 1S 13270 - 1992 NA
12 |Hydrocarbon : pg/md BLQILOQ 1) 18:5182 (P-17):1979 (RA:2009) NA
13 Non - Methane Hydro mg/Nm? BLQ(LOQO.1) USEPA METHOD 25:1991 NA
Carbon(NMHC)
14 Olefin (Aromatic) * % BLQ(LOQO0.1) ASTM D6550-05 . NA

Note:- BLQ - Below the Limit of Quantification, LOQ- Limit of Quantification, mg/Nm?3- Milligrams per Normal cubic meter.
'%- Percentage, m/s- Meter per second, Nm?/hr - Normal cubic meter per hour, CNTE — Cencentration Not to Exceed,

NA - Not Applicable,

Remarks: The Tested Parameters as above are within the Limits of CPCB Stack Emission Standards.

***End of Report***

Authorized Signatory

Dr. P. ELAIYARAJU

Assistant Manager

4. The report In fuil or part shall not be used for any pi
3. Unless i

Ilablmyorlnu' 1 d by use ftest tafter g orissue of

5.%h

te only to

HECS/Q/

or purpose without writtan consent by HECS organization 2. Samiples are not drawn by HECS unless or otherwise
the test items wilt not be retained more than 15 days from the date of issue of test report. 4, Under no clrcumstances lah accepts any

FMT/50
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Hulieit Envivo Gare Systems {¥) Lia.
# 18, 92nd Street, Ashok Nagar,

Chennai - 600 083,

Ph: 42985555 Fax : 42985500

E-mail : labsales@hecs.in

Laboratory Services Division
(Chemical & Biological Testing)
Recognized by MoEF, BIS

FSSAI Notified Laboratory )

1SO 9001, 14001 & OHSAS 18001 Certified.

TEST REPORT

Page: |"of 1
Report No. : HECSL/ST/004/240321
Report Date : 31/03/2021

Name of the Client
Address of the Client

: M/s. TamilNadu PetroProducts Ltd.,

: LAB Plant, ,Manali Express Highway
Manali, Chennai - 600 068.

Sample Description
Sample Mark : PACOL Heater Stack

Sample Drawn By : Hubert Enviro Care Systems Pvt Ltd
Sampling/freceived Date  :24/03/2021  -24/03/2021

Analysis Commenced On :24/03/2021

¢ Stack Emission

Completed On : 31/03/2021

S.No Parameters Units Results Test Method CPCB
Standards
i Stack Height" meter T 60 - NA
2 Stack Diameter® meter 11 - NA
3 Ambient Temperature® °C 25.1 1S 11255 (Part-3) 2008 NA
4 Stack Temperature ) °C 127.0 18 11255 (Par-3)2008 NA
5 Velacity m/sec - 6.3 IS 11255 (Part-3) 2008 NA
6 Flow rate Nm?/hr 14456 IS 11255 (Part-3) 2008 NA
7 {Particulate Matter mg/Nm? 6.0 1S 11255 (Part-1) 1985 10
8 Sulphur Dioxide mg/Nm? 7.0 1S 11255 (Part-2) 1985 50
\ 9 Oxides of Nitrogen mg/Nnp? 62.0 IS 11255 (Part-7) 2005 350
10 | Carbon monoxide mg/Nm? 43.0 IS 13270- 1992 - ) 150
11 Carbon diOxide %VIN 94 18 13270 - 1992 NA
12 Hydrocarbon pg/m? BLQ(LOQ 1) 15:5182 (P-17):1979 (RA:2009) NA
13 | Non - Methane Hydro mg/Nm? BLQCLOQ 6.1) ~ USEPA METHOD 25:1991 NA
Carbon(NMHC) ’ ' ’
{14 [Olefin (Aromatic) * - % BLOLOQ 0.1y ASTM D6550.05 NA

Note:- BLQ - Below the Limit of Quantification, LOQ- Limit of Quantification, mg/Nm?- Milligrams per Normal cubic meter.
%- Percentage, m/s- Meter per second, Nm3hr - Normal cubic meter per hour, CNTE - Concentration Not to Exceed,
NA - Not Applicable. .
Remarks: The Tested Parameters as above are within the Limits of CPCB Stack Emission Standards.
**End of Report***

Authorized Signatory

Dr. P. ELAIYARAJU
Assistant Manager

4. The report In full or part shail not be used for any lonal or publici without written consent by HECS organization 2.Samples are not drawn by HECS unless or otherwlse
mentioned 3. Unless specificaliy raquested by customer the test items will not be retalned more than 15 days from the date of issue of test report. 4. Under no circumstances lab accepts any
_lisbility or loss / damage csused b 4 issuwof . The fate ordy i .

. , HECS/Q/FMT/50



Hubeit Enviro Care Systems (¥} Lid.
# 18, 92nd Street, Ashok Nagar,
Chennai - 600 083.

Ph: 42985555 Fax : 42985500
E-mail : labsales@hecs.in

Laboratory Services Division
{Chemical & Blological Testing)

Recognized by MoEF, BIS
FSSAI Notified Laboratory
1SO 9001, 14001 & OHSAS

18001 Certified.

Name of the Client
Address of the Client

Sample Description

: Stack Emission

TEST REPORT

: M/s. TamilNadu Petro Products Ltd.,

: LAB Plant, ,Manali Express Highway
Manali, Chennai - 600 068.

Page :

1 of 1

ReportNo. : HECSL/ST/003/240321

Report Date : 31/03/2021

Sample Mark : Hydrobon stack
Sample Drawn By : Hubert Envire Care Systems Pvt Ltd
Sampling/received Date ~ :24/03/2021  -24/03/2021
Analysis Commenced On  :24/03/2021 Completed On : 31/03/2021
S.No. Parameters Units Results Test Method CPCB
Standards
1 Stack Height* meter 30 - NA
2 Stack Diameter® meter 0.69 - NA
3 Ambient Temperature® °C 25.6 1S 11255 (Pant-3) 2008 NA
4 Stack Temperature °C 162.0 1S 11255 (Part-3)2008 NA
5 Velocity wlsec 6.9 IS 11255 (Pari-3) 2008 NA
6 Flow rate Nm¥hr 3892 1S 11255 (Part-3) 2008 NA
7 Particulate Matter mg/Nm? 60 1S 11255 (Part-1) 1985 10
8 Suiphur Dioxide mg/Nm? 110 1S 11255 (Part-2) 1985 50
9 Oxides of Nitrogen mg/Nay 710 1S 11255 (Part-7) 2005 350
10 Ca:i:on monoxide mg/Nm? 420 IS 13270 - 1992 150
it Carbon diOxide %NV 9.6 IS 13270 - 1992 NA
12 Hydrocarbon pam? BLQ(LOQ 1) 1S:5182 (P-17):1979 (RA:2009) NA
i3 Non - Methane Hydro mg/Nm? BLQELOQ0.1) USEPA METHOD 25:1991 NA
Carbon(NMHC)
14 | Olefin (Aromatic) ¥ % BLQ(LOQO.I) ASTM D6550-05 NA

Note:- BLQ --Below the Limit of Quantification, LOQ- Limit of Quantification, mg/Nm?- Milligrams per Normal cubic meter.
%- Percentage, m/s- Meter per second, Nm¥hr - Normal cubic met
NA -

Not Applicable.

er per hour, CNTE — Concentration Not to Exceed,

Remarks: The Tested Parameters as above are within the Limits of CPCB Stack Emission Standards.

***End of Report***

Authorized Signatery

DOr. P. ELAIYARAJU
Assistant Manager

1. The report in full or part shiall not be used for any p or p
mentionsd 3. Unless specifically requasted by customar the test items will not be retal

liability or foss/;

byussor

without written consent by HECS organization 2. Samples are not drawn by HECS uhless or otherwise
ined more than 15 days from the date of issue of I'nt report. 4. Under no clrcumstances lab accepts any

Tate

orissie of testreport, 5. Thetest

n
nly

HECS/QIFMT/50



Hubert Enviro Care Systas (P Lud.

Laboratory Services Division
# 18, 92nd Street, Ashok Nagar, (Chemical & Biological Testing)
Chennai - 600 083. Recognized by MoEF, BIS
Ph: 42985555 Fax : 42985500 .

FSSAI Notified Laboratory

E-mail : labsales@hecs.in 1SO 9001, 14001 & OHSAS 18001 Certified.

TEST REPORT

Name of the Client i M/s. TamilNadu Petro Products Ltd., Report No. : HECSL/ST/006/240321
Address of the Client : Lab Plant,Manali Express Highway, Report Date : 31/03/2021
Manali, Chennai - 600 068.
Sample Description *Stack Emission
Sample Mark - : Boiler Stack
Sample Drawn By :Hubert Enviro Care Systems Pvi Ltd

Sampling/received Date 124/03/2021  -24/03/2021

Analysis CommencedOn  :24/03/2021 Completed On :31/03/2021

S.No. Parameters Units I Results Test Method " CPCB
Standards
1 Particulate Matter mg/Nm? 5.0 IS 11255 (Part-1) 1985 10
2 Sulphur Dioxide mg/Nm3 70 ¢ 1S 11255 (Part-2) 1985 50
3 Oxides of Nitrogen mg/Nn? 85.0 IS 11255 (Pant-7) 2005 350
4 Carbon monoxide mg/Nm? 31.0 1S 13270 - 1992 150
s Hydrocarbon mg/Nm? BLQ(LOQ 1) 1S:5182 (P-17):1979 (RA:2009) NA
6 Non - Methane Hydro } mg/Nm? BLQ(LOQO.1) USEPA METHOD 25:1991 NA

Note:- mg/Nm?- Milligrams per Normal cubic meter, NMT — Not More Than , NA-Not Applicable.
Remarks: The Tested Parameters as above are within the Limits of CPCB Stack Emission Standards.

***End of Report***

Authorized Signatory
Dr. P. ELAIYARAJU
Assistant Manager

it In full or part shall not be used for without written consent by HECS organization 2. Samples are not dlawn by HECS unless or otherwise
;-L'l':mdm 3, Uniusrer:.cmcally raquested by e::mmcr tho test ltams wilt not be retained wore th-n 15 days from Iht d-lo of issue of hn report. 4, Under no clrcurnsunen Tab accepts any
liabltity orfoss/ use or P issueof ly tothe

HECS/Q/FMT/50




Hubert Envire Care Systeins (7) Lul.
# 18, 92nd Street, Ashok Nagar,

Chennai - 600 083,

Ph: 42985555 Fax : 42985500

E-mail : labsales@hecs.in

Laberatory Services Division
(Chemical & Biological Testing)
Recognized by MoEF, BIS

FSSAI Notified Laboratory

1S0 9001, 140601 & OHSAS 18001 Certified,

TE PORT

Page: 1ol

Name of the Client
Address of the Client

Sample Description

: M/s. TamilNadu PetroProducts Ltd.,

: LAB Plant, Manali Express Highway
Manali, Chennai - 600 068.

: Stack Emission

ReportNo. : HECSL/ST/005/240321

Report Date : 31/03/2021

- Sample Mark : Captive Power Plant (CPP)-DG Set 6.6 MW
Sample Drawn By : Hubert Enviro Care Systems Pvt Ltd
Sampling/received Date ~ :24/03/2021  -24/03/2021
Analysis Commenced On  :24/03/2021 Completed On : 31/03/2021
S.No. Parameters Units " Results Test Method |7 CPCB
) Standards
1 Stack Height” meter 315 - NA
2 Stack Diameter” meter 12 - NA
3 | Ambient Tomperature” °C 750 1S 11253 (Part-3) 2008 NA
4 Stack Temperature °C 165.0 1S 11255 (Part-3)2008 NA
5 Velocity m/sec 154 IS 11255 (Part-3) 2008 NA
6 |Fowrate . : Nne/hr 54280" 1S 11255 (Pari-3) 2008 ‘ NA
7 Particulate Matter ) mg/Nm? 46.0 1S 11255 (Part-1) 1985 .150
8 Sulphur Dioxide mg/Nm? 2310 1S 11255 (Part-2) 1985 » NA
9 Oxides of Nitrogen mg/Nm? 647.0 IS 11255 (Part-7) 2005 . 1100
10 |Carbon monoxide mg/Nm? © 510 1S 13270 - 1992 ‘ 150
11 |Carbon diOxide - %VIV 86 1S 13270 - 1992 NA
12 |Non - Methane Hydro . mg/Nm? BLQ(LOQ 0.1) USEPA METHOD 25:1991 NA
Carbon(NMHC) . .
13 | Olefin (Aromatic) ¥ % BLQ(LOQ0.1) ASTM D6550-05 NA

Note:- BLQ - Below the Limit of Quantification, LOQ- Limit of Quantification, mg/Nm?- Milligrams per Normal cubic meter,
%- Percentage, in/s- Meter per second, Nm¥/hr - Normal cubic meter per hour, CNTE - Concentration Not to Exceed,

NA - Not Applicable.

Remarks: The Tested Parameters as above are within the Limits of CPCB Stack Emission Standards.

***End of Repor{**

AuthoriZed Signatory

535' P ":LAIYARAJU

4. The report In full or part shall not be used for any p
3. Unles! by

the mx Iums will nat be ¢ retained more lhm 15 days from tlln
5.7

without written it by HECS

are not drawn by HECS unless or otherwise
date of Issue o! testreport. 4. Underno clrcumstances lab accepts lny

Hiability orloss /:

g useormisu: f P g oF issue of

lyto the testitems.
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b ' TAMIL NADU POLLUTION CONTROIL: BOARD

‘ 7. . _ District Environmental Laboratory, Manali

j | STACK MONITORING SURVEY — Report of Analysis
{ : * Report No. 59/ SM/2020-21 Date: 17.03.2021

| 1. Name of the Indusiry .. Mis. TPL (LAB),

L 2. Address of the Industry Manali Express Highway, Cilennai —68

‘ 3, Date of Survey : v 11.03.2021 |

l . 4. Type of Industrsl : Coal/Chemical/Sugar/Paper & Pulp/

Power plant / Textile Processing/Petroproducts

Stack Monitdring Survey Results

N 'S Pollutants - (mg/Nm" )
sl 9 E 8 - 5 k| '
| No. Stack attached to 2 |ey| 8| &g | PM SO, | NOx
3 |xo | 25| £=
& | 8 2= 8=
1 | Boiler—8T LNG 433 11.46 | 43686 3 BDL 40
2 | PACOL Heater _ LNG 403v 28.42 | 71861 2 4 56-
3 | Hydrobon Heater ' | LNG 453 2226 | 19702 4 BDL 84
4 | CPP-II FO 468 28.46 | 73746 20 628 230
5 { Hot Oil Heater LNG 413 2627 | 619236 3 BDL 60
Test Performed Test Method
PM10 . 1S:5182 : (Part 23) — 2006 ’
SO2 . Modified West — Gaeke /IS 5182 : (Part 2) — 2001 RA: 2012
NOx Jacobs — Hochheiser / IS 5182 : (Part 6) — 2006 RA:2012

0\ "\.\5 \3)\ ' : 2 vw\%\
DC$o : Chief Scientific Gfficer,

District Environmental Laboratory
Tamil Nadu Pollution Control Board
Manali '

Page 4 of 11




Hubeit Eaviro Care Sysienis (P} L.
# 18, 92nd Street, Ashok Nagar,

Chennai - 600 083.

Ph: 42985555 Fax : 42985500

E-mail : labsales@hecs.in

Laboratery Services Division
{Chemical & Biological Testing)

Recognized by MoEF, BIS

FSSAI Notified Laboratory
1SO 9001, 14001.& OHSAS 18001 Certified.

Name of the Client
Address of the Client

TEST REPORT

: M/s. TamilNadu Petro Products Ltd.,

: PO Plant, Manali Express Highway,
Manali, Chennai - 600 068.

Page: 1 of |

Report No.
Report Date : 31/03/2021

*HECSL/ST/009/240321

Sample Description :Stack Emission
4Sample Mark :Boiler Stack
Sample Drawn By :Hubert Enviro Care Systems Pvt Ltd
Sampling/received Date ~ :24/03/2021  -24/03/2021 .
Analysis Commenced On  : 24/03/2021 Completed On :31/03/2021
S.No. Parameters Units Results Test Method CPCB
Standards
1~ [|Particulate Matter mg/Nm?3 4.5 IS 11255 (Part-1) 1985 150
2 Sulphur Dioxide mg/Nm? 6.0 1S 11255 (Part-2) 1985 50
3 Oxides of Nitrogen mg/Nm? 40.0 1S 11255 (Part-7) 2005 350
4 Carbon monoxide mg/Nm? 45.0 1S 13270 - 1992 150
5 Hydrocarbon mg/Nm? BLQ(LOQ 1) 18:5182 (P-17):1979 (RA:2009) NA
6 Non - Methane Hydro mg/Nm? BLQ(LOQ 0.1) USEPA METHOD 25:1991 NA
Carbon (NMHC)

Note:~ mg/Nm?- Milligrams per Normal cubic meter, NMT - Not More Than , NA-Not Applicable.
. Remarks: The Tested Parameters as above are within the Limits of CPCB Stack Emission Standards.

“*End of Report***

Authorized Signatory

Dr. . ELAIYARAJU

Assistant Manager

ment
Habllity ari

1. The report in full ar part shall not ba used for any
I!omd by customer
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i without written consent by HECS organization 2, Samples are not drawn by HECS uniess or otherwlise
the mt lhms wilt uot e retained more than 15 days mm tho date of issue of test report. 4. Under no circumstances lah accepts any
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"TAMIL NADU POLLUTION CONTROL BOARD -

Report No. 58/ SM/2020-21

District Environmental Laboratory, Manali

STACK MONITORING SURVEY - Report of Analysis

Date: 19.03.2021

1. Name of the Industry

2. Address of the Industry

it
it

3. Date of Survey

4. ;fype of Industry

M/s. TPL (ECH),
Manali Express Highway, Manali, Chennai — 68
10.03.2021

Coal/Chemica!/Sugar/Paper & Pulp/
Power plant / Textile Processing -

Stack Monitoriilg Survey Results

o @ “Pollutants (mg/Nm’ )
Sl ‘ 3 |5 | £5) 22 b
1 No. | = Stack attached to 8 BV *g 2 g’o"‘e PM | 8O, | NOy | Cl,
| T ¥ | Se | £7
= ks L= | 8.8
«@ a
E . 1. | Boiler 125T LNG 433 .1 12.03 9886 4 {BDL| 30 --
2 | Vent Gas Scrubber - 310 | 1008 799 | 3 | ~ | - | 2
Test Performed . Test Method
PM10 IS 5182 : (Part 23) — 2006 ) .
‘ SO2 Modified West — Gaeke /1S 5182 : (Part 2) - 2001 RA: 2012
‘{ NOx Jacobs — Hochheiser / IS 5182 : (Part 6) — 2006 RA:2012"

G

’ A
2 \,wﬁ\y
Chief Scientifi¢ Officer,

District Environmental Laboratory
Tamil Nadu Pollution Control Board
' Manali




Hubert Enviro Care Systems (P) Lad.

« Laboratory Services Division
# 18, 92nd Street, Ashok Nagar, (Chemical & Biological Testing)
Chennai - 600 083. Recognized by MoEF, BIS
Ph: 42985555 Fax : 42985500 FSSAI Notified Laboratory
i E-mail : labsales@hecs.in 1SO 9001, 14001 & OHSAS 18001 Certified.
TEST REPORT
Name of the Client :M/s. TamilNadu Petro Products Ltd., ReportNo. : HECSL/ST/0106/240321
Address of the Client :Heavy Chemical Division,Manali Express Highway, Report Date: 31/03/2021
Manali, Chennai - 600 068.

Sample Description :Stack Emission

Sample Mark :Boiler'Stack

Sample Drawn By *Hubert Envire Care Systems Pvt Ltd

Sampling/received Date ~ :24/03/2021  -24/03/2021

Analysis CommencedOn  :24/03/2021 Completed On :31/03/2021

S.No.| Parameters Units Results Test Method CPCB

. i Standards
i I Particulate Matter mg/Nm? 7.36 1S 11255 (Part-1) 1985~ - 10

2 Sulphur Dioxide mg/Nm? 2941 1S 11255 (Part-2) 1985 . 50

3 Oxides of Nitrogen mg/Nm? 105.72 1S 11255 (Part-7) 2005 350

4 Carbon monoxide. mg/MNm? 99 1S 13270 - 1992 150

5 Hydrocarbon mg/MNm? BLQ(LOQ 1) 1S:5182 (P-17):1979 (RA:2009) ) NA

6 Non - Methane Hydro mg/Nm? BLQ(LOQ0.1) USEPA METHOD 25:1991 NA

Carbon (NMHC)

Note:- mg/Nm- Milligrams per Normal cubic meter, NMT — Not More Than , NA-Net Applicable.
Remarks: The Tested Parameters as above are within the Limits of CPCB Stack Emission Standards.
***End of Report***

Authorized Signatory

Dr. P. ELAIYARAJU
Assistant Manager

1. The report in full or part shall not be used for any without written HECS are not drawn by HECS unless or otherwise'

by
nwmmd 3. Unlass specificatly requested by :unom-r the test lumn witt notbe r-ulncd mm lhm 15 days from the d:(o of hsuo of tast report. 4. Under no clrcumstances lab accepts any
. 5.7 items.
Habllity or i g P :

HECS/IQ/FMT/50
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Report No, 56/ SM/2020-21

District Environmental Laboratory, Manali

Date: 19.03.2021

STACK MONITORING SURVEY - Report of Analysis

1. Name of the Industry

2. Address of the Industry

3. Date of Survey

4. Type of Industry

M/s. TPL (HCD),

Manali Express Highway, Manali, Chennai — 68

05.03.2021

Coal/Chemical/Sugar/Paper & Pulp/
Power plant / Textile Processing

Stack Monitoring Survey Results

R v
SRS

o . g ) g p - Pollutants (mg/Nm’ )
No. | Stackatachedto | £ | &, | 28 | %% [PM [0, [NOy| Cl, | &CI
1 e 83 8.7
= Q ) ~ Q9 o
o S - Rz~
, @ &)
1 DG-SOO KVA Diesel 526 24.96 899 18 24 305 - -
2 Boiler Thermax LNG 491 17.70 43716 | BDL | BDL | 70 - -
Waste Air .
3| Dechlorination Plant - 393 25.20 6304 | BDL| - B
4 | HCI Scrubber -- 305 29.19 1813 |BDL | - -- - 3
. Test Performed Test Method
PM10 IS 5182 ; (Parl 23) — 2006 T
S02 Modified West — Gaeke /IS 5182 : (Part 2) — 2001 RA: 202
NOx Jacobs — Hochheiser /1S 5182 : (Part 6) — 2006 RA:2012

mes} 0%

/Y.w.q)\)&//
Chief Scienti

Manali

AP

Officer,
District Environmental Laboratory
Tamil Nadu Pollution Contrel Board

Page 4 of 10
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From: Labinst [labinst@tnpetro.com]
Sent: : 21 January 2019 17:50
To: ‘Care Air - TNPCB'
Ce: . safety@tnpetro.com; deeambattur@gmail.com: jceechennai@gmail.com:
sureshkanna@tnpetro.com
. Subject: RE: [01001-TPL-THIRUVALLUR 1~ Action Required
Dear sir,

Due to choke in the sample line, the 5-502_F1601R_LAB Analyzer showed exceedance alarm
from 21:15 on 19/81/2019 to 18:09 on’ 21/e1/2019.

Kindly neglect +the readings for the mentioned period.

This is for your kind information and records.

Thanks & Regards

K. Pradeep

LAB-Instruments

Tamilnadu Petroproducts limited
Manali,chennai-68 .

----- Original Message-----
From: Care Air - TNPCB .[mailto:cactnpcb@gmail.com]

- Sent: Monday, January 21, 2019 3:61 pM

To: safety@tnpetro.com; labinst@tnpetro.com; sureshkanna@tnpetro. com; deeambattur@gmail.com;

Jjceechennai@gmail. com
Subject: [ ©1081-TPL-THIRUVALLUR ] - Action Required

<TPL-THIRUVALLUR>

Exceedance Alar‘rﬁ(Exceeded Prescribed Standards):
$-S02_FI60Q1R_LAB(724.80 ppm)

- For Exceedance Alarm, Please mail details for the reason and action taken 4o restore

normalcy. :
For Maintanence mode, Please communicate with cactnpcb@gmail.com before taking for

maintanence.

‘For Failure mode, action taken for restoration to be mailed “to cactnpcb@gmail.com.

Tﬁis is an automated alert e-mail. If there is any discrepency with above information, Please
call CAC-TNRCB.

Act Imm. CAC - TNPCB



{
From: Labinst {labinst@tnpetro.com} A
Sent: 30 January 2019 09-12
To: . ‘Care Air - TNPCB!, deeambattur@gmail.com: jeeechennai@gmail.com
Cc: sureshkanna@tnpetro.com; safety@tnpetro.com .
Subject: RE:UNOOLJPLJTﬂRUVALLUR]iﬂ@ﬁonReqm@d
Dear sir,

Since the remote calibration software was crashed the S-S02_S TPL exceedance alarm |
repeatedly occurred ¥rom 23:00 on 29.12.2018 to 08:36 on 30.12.2018. Kindly neglect the false '
alarm for the mentioned period.

Regards

K. Pradeep
LAB-Instruments
Tamilnadu Petroproducts limited ‘

Manali, chennai-68 :

----- Original Message-----

From: Care Air - TNPCB [mailto:cactnpcb@gmail.com} .
Sent: Wednesday, January 30, 2019 8:25 AM |
To: safety@tnpetro.com; labinst@tnpetro.com; sureshkanna@tnpetro. com; deeambat‘tur‘@gmail.com;
Jdceechennai@gmail .com ) . - - - -
Subject: [ ©1001-TPL-THIRUVALLUR 1 - Action Required

- <TPL-THIRUVALLUR>

Exceedance Alarm(Exceeded Prescribed Standards):
S-S02_S_TPL(492.13 ppm)

For Exceedance Alarm, Please mail details for the reason and action taken to restore
normalcy.

For Maintanence mode, Please communicate with cactnpcb@gmail.com before taking for
maintanence. . :

For Failure mode, action taken for restoration to be mailed to cactnpcb@gmail.com. . - i

" This is an automated alert e-mail. If there is any discrepency with above information, Please
call CAC-TNPCB. ' - :

Act Imm. CAC - TNPCB
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From: LABINST [labinst@tripetro.com]

Sent: 27 March 2019 11:17 :

To: ‘Care Air - TNPCB'; .deeambattur@gmail.com; jeeechennai@gmail.com
Ce: sureshkanna@tnpetro.com; ‘Rajkumar’

Subject: RE: [ 01001-TPL-THIRUVALLUR 1- Action Required

Dear sir,

Due to Diaphragm pump issue in the sample line, the 5-CO_F1601R_LAB and 5-CO_F1481R_LAB
Analyzer showed exceedance alarm from 23:15 on 26/@3/2019. Once the maintenance is <completed
and the analyser is lined up, the same will be informed to you. This is for your kind
information and records.

Regards,

K. Pradeep

LAB-Instruments

Tamilnadu Petroproducts limited
Manali,chennai-68

----- Original Message-----

From: Care Air - TNPCB Imailto:cactnpcb@gmail.com]

Sent: 27 March 2019 03:49

To: safety@tnpetro.com; labinst@tnpetro.com; sureshkanna@tnpetro. com; deeambattur@gmail.com;
Jjeceechennai@gmail. com '

Subject: [ ©1001-TPL-THIRUVALLUR 1 - Action Required

<TPL~THIRUVALLUR>

Exceedance Alarm(Exceeded Prescribed Standards):
S-CO_F1601R_LAB(205.27 ppm)
S-CO_F1401R_LAB(211.06 ppm)

For Exceedance Alarm, Please mail- details for the reason and action taken to restore
normalcy. ‘

- For Maintanence mode, Please communicate with cactnpcb@gmail . com before taking for

maintanence.
For Failure mode, action taken for restoration-to be mailed to cactnpcb@gmail. com.

-~ This is.an automated alert e-mail. If there is.any discrepency with above information, Please
<all CAC-TNPCB., -

Act Imm. CAC - TNPCB
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From: LAB INST fiabinst@tnpetro. com]

Sent: 13 July 2019 10:45

To: : ‘Care Air - TNPCB; jeceechennai@gmail.com: deeambattur@gmail.com
Cce: sureshkanna@inpetro.com; ‘Rajkumar' :

Subject: RE:UNOOﬁTPLJ}ﬂRUVALLUR}—AdmnRequd

Dear sir,

Due to choke in the sample line, the S-TP_CPP_S02 Analyzer showed exceedance alarm.
Once the maintenance is completed and the analyser. is lined up, the same will be informed to .
you. This is for your kind information and records. '

Regards,

K. Pradeep

LAB-Instruments

Tamilnadu Petroproducts limited
Manali,chennai-68

----- Original Message----- ‘

from: Care Air - TNPCB [mailto:cactnpcb@gmail.com]

Sent: 13 July 2019 08:33 : :

To: safety@tnpetro.com; 1abinst@tnnetro.com; sureshkanna@tnpetro.com; deeambattur@gmail.com;
Jjceechennai@gmail. com _ ’ -

Subject: [ ©1001-TPL-THIRUVALLUR 1 - Action Required

<TPL-THIRUVALLUR>

Exceedance Alarm{Exceeded Prescribed Standards):
S-TP_CPP_S02 (663.99 ppm)

For Exceedance Alarm, Please mail- details for the reason and action taken ‘to restore
normalcy. . )

For Maintanence mode, Please communicate with cactnpcb@gmail.com before taking for
maintanence. .

For Failure mode, action taken for restoration +to be mailed to cactnpcb@email.com.

This is an automated alert e-mail. If there is any»discrepency~with above information, Please

- call CAC-TNPCB.,

Act Imm. CAC - TNPCB
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From: LAB INST [labinst@tnpetra com)

Sent: 28 September 2019 10:53

To: ) ‘Care Air - TNPCB'

Cc: safety@tnpetro.com; sureshkanna@tnpetro.com; deeambattur@gmail.com;
jceechennai@gmail.com .

Subject: RE:UﬂOO?IPLJTﬂRUVALLUR]AAdmnRequd

Dear sir,

The exceedance alarm A-RSPM_TPL1(137.33 ug/m3) is due %o choke in the sample linpe.
Same will be rectified and informed to you when the instrument is lined up. Kindly neglect
the faulty reading. This is for your information and records.

Reganrds,

K.Pradeep

LAB-INST

Tamilnadu Petroproducts limited
Manali,chennai-68

----- Original Message-----

From: -Care Air - TNPCB [mailto:cactnocb@gmail.com]

Sent: 28 September 2019 08:51

To: safety@tnpetro.com; labinsg@tnpetro.com; sureshkannaﬁtnpetrolcom; deeambattur@gmail.com;

Jceechennaif@email. com

Subject: [ ©1001-TPL-THIRUVALLUR 1 - Action Required

<TPL-THIRUVALLUR>

Exceedance Alarm(Exceedéd Prescribed Standards):
A-RSPM_TPL1(117.33 pg/m3)

For Exceedance Alarm, Please mail details for the reason and action taken to restore
normalcy. ‘ ‘

For Maintanence mode, Please communicate with cactnpcbfigmail.com before taking for
‘maintanence.

For Failure mode, action -taken *or restoration to be mailed to cactnpcb@email. com.

- This is an automated -alert e-mail. If there is any discrepency with above information, Please
<all CAC-TNPCB. . . )

Act Imm. CAC - TNPCB
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Dear sir,

LAB INST [labinst@tnpetro.com]
16 October 2019 10:46 .
‘Care Air - TNPCB": deeambattur@gmail.com; jceechennai@gmail.com

- sureshkanna@tnpetro.com; safety@tnpetro.com

RE: [ 01001-TPL-THIRUVALLUR 1~ Action Required

5~TP_CPP_PM Exceedance was due to <logged ¥low in sample line due to rainy weather. We are
rectifying the issue to bring Parameter to normalcy. Once solved we will inform CAC.

This is FYKI and records pl.

Regards,
Prashanth.p

Senior engineer
LAB-Instruments

a

Tamilnadu Petroproducts {td.

Manali, Chennai - 68

----- Original Message

From: Care Air - TNPCB Tmailto:cactnncb@gmail.com]
Sent: 16 October 2019 10:05

To: safety@tnpetro.com; labinst@tnpetro. com; sureshkanna@tnpetro. com; deeambattur@gmail , com;

Jceechennai@gmail.com

Subject: [ €1001-TPL-THIRUVALLUR ] - Action Required

<TPL—THIRUVALLUR>

Exceedance Alarm(Exceeded Prescribed Standards):

S-TP_CPP_PM (197.77 mg/m3)

For Exceedance Alarm,

normalcy.

For Maintanence mode,

maintanence.

Please mail details for the reason and action-taken to restore

Please communicate with cactnpcb@gmail.com before faking for

For Failure mode; action +taken for restoration to be mailed to cactnpcb@gmail.com.

This is an automated alert e-mail. If there is any discrepency with above information% Please

call CAC-TNPCB.

Act Imm. CAC - TNPCB

This email has been checked for viruses by Avast antivirus software.

htips://www.avast.com/antivirus
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LAB INST [Iabinst@tnpetro.cam]
18 October 2019 13:35

To:~ . labinst@inpetro.com; ‘Care Ajr - TNPCB" deeambat{ur@gmaii.com; jeceechennai@gmail.com
. Ceg: . . sureshkanna@tnpetro__com; safety@tnpetro.com
Subject: RE: [ 01001-TPL-THIRUVALLUR 1- Action Required

Dear sir,

S-TP_CPP_PM Analyzer sample line flow checked and <logged flow rectified ,then analyzer
brought to normalcy. )

This is for your records pl.

Regards,

Prashanth.p

Senior engineer
LAB-Instruments

Tamilnadu Petroproducts Lid.
Manali, Chennai - 68

————— Original Message----- :

From: LAB INST [mailto:labinst@tnpetro.com]

Sent: 16 October 2019 10:46 )

To: 'Care Air - TNPCB'; 'deeambattun@gmail,com'; ' jceechennai@gmail.com’
Cc: ‘sureshkanna@tnpetro;com'; 'safety@tnpetro.com’

Subject: RE: [ ©1601-TPL-THIRUVALLUR 1 - Action Required

Dear sir,

5-TP_CPP_PM Exceedance was due to clogged flow in sample line due to rainy weather. We are
rectifying the issue to bring Parameter to normalcy. Once solved we will inform CAC. -

This is FYKI and records pl.

Regards,
Prashanth.p
Senior engineer
LAB-Instruments

. Jamilnadu Petroproducts Lid.

Manali, Chennai - 68

~~~~~ Original Message-----

- From: -Care Air - TNPCB fmailto:cactnocb@gmail.com]

Sent: 16 October 2019 10:05
To:  safety@tnpetro. com; 1abinst@tngetro,com; sureshkanna@tnpetro.com; deeambattur@gmail.com;

Jeeechennaifsmail. com
Subject: [ @10081-TPL-THIRUVALLUR 1 - Action Required

<TPL-THIRUVALLUR>



e T

Exceedance Alarm{Exceeded Prescribed Standards):
S-TP_CPR_PM (197.77 mg/m3)

For Exceedance Alarm, Please mail details for the reason and action taken
normalcy,

For Maintanence mode, Please communicate with cactnpcb@gmail. com before taking for
maintanence.

For Failure mode, action taken for restoration to be mailed to Cactnpcb@gmail. com.

to restore

This is an automated alert e-mail. If there is any discrepenicy with above information, Please
call CAC-TNPCB. ’

Act Imm. CAC - TNPCB

This email has been checked for viruses by Avast antivirus software.
'https://www.avast.{om/antivirus )
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From: LABINST [!abinst@t;1petro.com]

Seni: .- 23 October 2019 11:15 .

To: ‘Care Air - TNPCB®; deeambattur@gmail.com; jceechennai@gmail.com
Ce: sureshkanna@tnpetro.com; safety@tnpetro.com )

Subject: RE:UMOOmTPLJTﬂRUVALLUR]-AdmnReqmmd

Dear Sir,

Exceedance in S-TP_CPP_PM (169.62 mg/m3) due to additional Diesel engine start-up initial
firing in our CPP to match our power requirement. This exceedance’ was due to initial start-up
procedure and now engine stabilized and parameter normalized.

So kindly neglect the exceedance reading during the period.
This is for your kind information and records pl.

Regards,
Prashanth.p

Senior Engineer

LAB- Instruments

Tamilnadu Petroproducts Ltd.
Manali, CHENNAI -68.

----- Original Message-----

From: Care Air - TNPCB fmailto:cactnncb@gmail.com]

Sent: 23 October 2019 10:45

To: safety@tnpetro.com; labinst@tnpetro.com; sureshkanna@tnpetro. com;
deeambattur@gmail . com; iceechennai@gmail . com

Subject: [ 01001 -TPL-THIRUVALLUR 1 - Action Required

<TPL-THIRUVALLUR>

Exceedance Alarm{Exceeded Prescribed Standards):
S-TP_CPP_PM (169.62 mg/m3)

For Exceedance Alarm; Please mail details for the reason and action-taken to

restore normalcy.
- For Maintanence mode, Please communicate with cactnpcb@gmail . com before

taking for maintanence.
- For Failure mode, action taken for restoration to be mailed to

cactnpcb@gmail. com,

This is an automated alert e-mail. I there is any discrepency with above
information, Please call CAC-TNPCB.

Act Imm. CAC - TNPCB

" This email has been. checked for viruses by Avast antivirus software.
B ° R N 1 .
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From: LAB INST {!abinsi@tnpetro;com]

Sent: 04 November 2019 11:48 .
To: . ‘Care Air - TNPCB"; deeambattur@gmaﬁ‘com; jceechennai@gmail.com
Cc: sureshkanna@tnpetro.com; safety@tnpetro.com )

Subject: RE[OﬂMTiPLTWRUMMLUR]—AdbnRemﬂmd

Dear sir,

5-TP_CPP_PM (158.76 mg/m3) exceedance is due %o PM Analyzer side loose contact in wire
termination ,so same was checked and cable loose <ontact attended and parameter brought o
normalcy.

This is for your kind information and records pl.

Regards
Prashanth.p

Senior Engineer

LAB- Instruments

Tamilnadu Petroproducts Ltd.
Manali, Chennai -68

----- Original Message-----

From: Care Air - TNPCB [mailto:cactnqgg@gmail.com]

Sent: @4 November 2019 11:27

To: safety@tnpetro.com; labinst@tnpetro.com; suneshkanna@tnpetro.com; deeambattug@gmail.com;

. Jceechennai@gmail. com

Subject: [ eleal-TPL—THIRUVALLUR'] - Action Required

<TPL-THIRUVALLUR>

Exceedance Alarm(Exceeded Prescribed Standards):
S-TP_CPP_PM (158.70 mg/m3)

For Exceedance Alarm, Please mail details for the reason and action ‘taken to restore
normalcy. - .

For Maintanence mode, Please communicate with cactnpcbgmail .com before taking for
maintanence.

For Failure mode, action taken for restoration to be mailed to cactnpcb@gmail. com.

- This is an automated alert e-mail. If there is any discrepency with above information, Please
call CAC-TNPCB.

Act Imm. CAC - TNPCB

.This email has been checked for viruses by Avast antivirus software.
https://www.avast.com/antivirus
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From: . LABENSTHa@nQ@@mpeWoconﬂ

Sent: 12 November 2019 21:53

To: ‘Care Air.- TNPCB* safety@inpetro.com: sureshkanna@tnpetro.com;'
deeambattur@gmaitcom; jceechennai@gmail‘com

Subject: RE{OHMTTPLTWRUMM¢UR}—AmbnRemﬁmd

Dear sir,

The exceedance alarm 5-502_F1401R_LAB(911.36 ppm) was due to choke in the sample
line. Same was rectified and the instrument is lined up.
Kindly neglect the Ffaulty reading. This is for your information and records.

Regards,
K.Pradeep

LAB-INST

Tamilnadu Petroproducts limited
Manali,chennai-68

————— Original Message-----

From: -Care Air - TNPCB [mailto:cactnpcb@gmail;com]

Sent: 12 November 2019 19:29

To: safety@tnpetro.com: labinst@tnoetro.com; sureshkanna@tnpetro.com; deeambattur@gmail.com;

jceechennai@gmail.com

Subject: [ ©1001-TPL-THIRUVALLUR 1 - Action Requitred

- <TPL-THIRUVALLUR>

Exceedance Alarm{Exceeded Prescribed‘Standards):
5-502_F1401R_LAB(911.36 ppm) :

For Exceedance Alarm, Please mail details for the reason and action taken to restore
normalcy. : . i
For Maintanence mode, Please communicate_with.cactnﬁcb@gmail.com before taking for

maintanence. :
For Failure mode, action taken for restoration to be mailed to cactnpcb@gmail.com.

This is an automated alert e-mail, If there is any discrepency with above information, Please
call CAC-TNPCB. - ..

‘Act -Imm. CAC - TNPCB
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From: LAB INST [!abmst@tnpetro.com] - -
Sent: . 17 November 2019 17:29
To: ‘Software Support*: esaservice chennai@gmail.com )
Cc: ‘Care Air - TNPCB" '‘Rajkumar sureshkanna@tnpetro.com; deeambaﬁur@gmaii.com;

jeeechennai@gmail.com

Subject: False aiarm regarding communication error - Reg. )
Attachments: [ 01001-TPL-THIRUVALLUR 1- Action Required (1.21 KB)

Dear sir/madam

We are receiving mail from TNPCB regarding <ommunication issue since 14/11/2019.
The same has been attached for your reference. However the dats is being updated in TNPCB
server as we checked with cactnpcb. Kindly check the *alse mail and resolve the issue.

Regards,

K.Pradeep

Tamilnadu Petroproducts Limited
LAB-PLANT

Manali

Chennai- 666 @68



_ Eovironment

From: LAB INST [tabirst@tnpetro.com]

Sent: 19 November 2019 11:19 "

To:. : ‘Care Air - TNPCB'; deeambattur@gmail.com; jceechennai@gmail.com
Ce: safety@tnpetro.com: sureshkanna@tnpetro.com )
Subject: RE:HﬁOOTTPLJTﬂRUVALLUR}‘AdbnReQMEd

Attachments: 191119 rif; chart.pds

Dear sir,

Data is being continuously uploaded From our side to CAC and WQWTNPCB through £SAM portal. No
communication problem exists from our side and all parameter transmission status are good.

-Kindly find the supporting documents for your reference pl.

Regards,

Regards,

Prashanth.p

LAB-INST

Tamilnadu Petroproducts limited
Manali, chennai-68

----- Original Message----- .

From: Care Air - TNPCB [mailto:cactnpcb@gmail.com]

Sent: 19 November 2019 ©9:17

To: safety@;ngetro.com; labinst@tnpetro.com;~sureshkanna@tnpetro.com; deeambattur@gmail-com;
jceechennai@gmail . com .

Subject: [ ©1601-TPL-THIRUVALLUR 1 - Action Required

<TPL> - ,
Communication not -established withTNPCB since < 14/11/19 ©8:19:15>

For Exceedance Alarm, Please mail details for the reason and action taken to restore
normalcy. : .

‘For Maintanence mode, Please .communicate with -cactnpcb@gmail.com before taking for

maintanence.
For Failure mode, action taken for restoration to be mailed to cactnpcb@email.com.

This is an automated alert e-mail. If there is any discrepency with above information, Please
call CAC-TNPCB. :

Act Imm. CAC - TNPCB
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From: LAB INST [iabinst@tnpé(m.com]

Sent: 21 November 2019 14:04

To: ‘Care Air - TNPCB®

Ce: safety@inpetro.com; sureshkanna@tnpetro.com; deeambattur@gmai!.com;
jceechennai@gmail,com

Subject: RE: [01001-TPL-THIRUVALLUR 1 - Action Required

Dear sir,

The exceedance alarm 5-TP_CPP_S02 (351.07 ppm) was due to damaged sample line. Same was
rectified and the instrument is lined up. Kindly neglect the faulty reading. This is for your
information and records., c

Regards,

K.Pradeep

LAB-INST

Tamilnadu Petroproducts limited
Manali, chennai-68

----- Original Message----- .

From: Care Air - TNPCB [mailto:cactnocb@gmail.com] )
Sent: 21 November 2019 12:25 :

To: safety@tnpetro.com; labinst@tnnetro.com; sureshkanna@tnuetro.com; deeambattur@gmail.com;
iceechennai@smail. com ) ) .
-Subject: [ ©1601-TPL-THIRUVALLUR 1 - Action Required

<TPL-THIRUVALLUR>

Exceedance Alarm(Exceeded Prescribed Standards):
S-TP_CPP_S02 (351.07 ppm)

For Exceedance Alarm, Please mail details for the reason and action taken to restore
normalcy. - - : '

For Maintanence mode, Please communicate with cactnpcb@gmail.com before taking for
maintanence. ‘ ' .

For Failure mode, action taken For restoration to be mailed to cactnpcb@gmail . com.

‘This is an automated alert e-mail. If there is any discrepency with above infobmation, Please
call CAC-TNPCB. : ' :

Act Imm. CAC - TNPCB
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From: ’ " LABINST llabinst@tnpetro.comj

Sent: 27 November 2018 09:15

To: 'CARE AIR CENTRE"; jceechennai@gmai{.com; deeambattur@gmaii,com;
giens@knowledgelens,com; karthik@knowledgelens.com

Ce: . sureshkanna@tnpetro,com; safety@tnpetro.com

Subject: CPP stack analyzer Maintenance - Reg.

Dear Sir,

Kindly note that CPP stack analyzer (S-TP_CPP_SO2 »S-TP_CPP_NOx, S-TP_CPP_CO) will be under
maintenance today. Once the maintenanece is completed the analyzer will be lined up and the same will be
informed to you. Kindly ignore the exceedance or-erroneous readings during this period .This is for your kind
information and records.

Regards,

Prashanth.p

Senior Engineer
LAB-Instruments

Tamilnadu Petroproducts limited
Manali,chennai-68



Environmens'
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From: LAB INST [labinst@tnpetro.com}

Sent: 18 December 2019 10:57

To: ‘Care Air - TNPCB' . :

Ce: safety@tnpetro.com:; sureshkanne@tnpetro.com; deeambattur@gmailcom;
iceechennai@gmail.com :

Subject: RE[OﬂmmTPLTHRUMMiUR]—AdbnRemﬂmd

Dear sir,

- Data is being continuously uploaded from our side to CAC and WQWTNPCB through ESAM portal. No

Regards,

K.Pradeep

Senior Engineer

LAB-INST

Tamilnadu Petroproducts dimited
Manali,chennai-68

----- Original Message-----

From: Care Air - TNPCB [mailto:cactnpcb@gmail.com]

Sent: 18 December 2019 09:14 _ _ ’

To: safety@tnpetro.com 5 labinst@tnpetro. com 5 - Sureshkanna@tnpetro. com 5 deeambattur@gmail.com;
jceechennai@gmail. com : '
Subject: [ ©1001-TPL-THIRUVALLUR ] - Action Required

<TPL> - . : ’
Communication not established withTNPCB since < 17/12/19 11:50:03>

For Exceedance Alarm, Please mail details for the reason and action taken to restore
normalcy. '

For Maintanence mode, Please communicate with cactnpcb@gmail.com before ‘taking for
maintanence.

For Failure mode,. action taken For restoration to be mailed to cactnpcb@gmail. com.

"This is an automated alert e-mail. If there is any discrepency with above information, Please

call CAC-TNPCB. '

Act Imm. CAC - TNPCB
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From: LABINST[bbmsmﬁmpeUO£om] ’
Sent: 22 December 2019 11:31
To: ) ) ‘Care Air - TNPCB" deeambattur@gmaﬂ.com; jeeechennai@gmaii.com
Ce: . safety@tnpetro.com:; sureshkanna@tnpetro.com
Subject: RE:HNOOLTPLJTHRUVALLUR]-AdbnReqwmd
Dear sir,

Data is been continuously uploaded to Environment SA server. And data transmitted to TNPCB
also some s/w issue exist in ESAM connectivity site and from Environment SA side they are
trying to resolve the issue. Once the problem is sorted out we will inform you.

This is FYKI and records pl.

Thanks & Regards,

Prashanth.p

Senior Engineer(INSTRUMENTS)
LAB-PLANT

----- Original Message-----

From: Care Air - TNPCB [mailto:cactnncb@gmail.com]
Sent: 22 December 2019 69:13 ) :
To: safety@tnpetro.com; labinst@tnnetro.com; sureshkanna@tnpetro.com; deeambattur@gmail.com;
Jceechennai@gmail. com -

Subject: [ ©1001-TPL-THIRUVALLUR ] - Action Required

<TPL> -

Communication fot established withTNPCB since < 19/12/19 13:35:10>

For Exceedance Alarm, Please mail details for the reason and action taken 4o restore
normalcy. .

For Maintanence mode, Please communicate with cactnpcb@gmail.comrbeforeftaking for
maintanence. ) ) -
For Failure mode, action taken for restoration to be mailed to cactnpcb@gmail . com.

This is an automated alert e-mail. If there is any discrepéncy with above information, Please
call CAC-TNPCB, .

Act Imm. CAC - TNPCB



Environment -
From: - ENVIRONNEMENT-SA-CHENNAI [esaéewioechennai@gmaii.com}
Sent: 26 December 2013 10:55
To: Labinst
Cec: sureshkanna@tnpetro.com; C BALASUBRAMAN!AN; Natarajan SUBASH
Subject: Re: ESAM- CAC connectivity Reg. :
Dear Sir,

-~ We would like to inform you that, your industry data is updatine on TNPCB server without any problem. In XR
¥ Y p g Y 1

Premium only, wrong symbol showing due to this you getting SMS/Mail alert from TNPCB. In the same has
‘been inform to our france sofiware support team and working on the same. Sorry for this inconvenience. Kindly
find the attached file for your reference ' 4

Regards,

Devagi E

Environnement-SA Ind Pvt Ltd.
26/3, Astalakshmi Apartment,
M.G.Road, Adyar
Chennai-600 041

Ph: 044 24525457/448519758.

On Thu, 26 Dec 2019 at 09:25, LAB INST <labinst@tnpetro.com> wrote:

Dear Sir/Madam,

Kindly send a mail witnessing that our data is. being transmitted to PCB-CAC and also share the (link,
Username ,Password) through which we can ‘ .

View the data upload in CAC site directly .And also find the attached mail screenshot from CAC which we

| have received for your-ref.

“Mean while M/s ESA can'set right the ESAM s/w .

Regards,
Prashanth.P - : ’ |
Senior Engineer

TPL-LAB Plant
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From: LAB INST [Iabinst@inpetro.ccm}

Sent: 26 December 2019 12:46

To: ‘Care Air - TNPCBY jceechennai@gmaiLcom; deeambaitur@gmail.com
Cc: sureshkanna@tnpetracom; safety@tnpetro.com

Subject: RE: [ 01001 -TPL-THIRUVALLUR 1~ Action Required

Attachments: Re: ESAM- CAC connectivity Reg. (361 KB)

Dear Sir,

Kindly find the attached mail from Environment SA.Datas are continuously getting transmitted
‘to TNPCB server and the Communication alert is due to ESAM s/w issue which will be rectified
soon.

There is no interruption in data transmission to PCB
FYKI & Records pl.

‘Regards
Prashanth.p

Senior Engineer
TPL-LAB Plant
Manali, CHENNAI- 68

----- Original Message-----

From: Care Air - TNPCB [mailto:cactnpcb@gmail.com]

Sent: 26 December 2019 09:23

‘To: safety@tnpetro.com; labinst@tnnetno.com; sureshkanna@tnpetro. com; deeambattun@gmail.com;

iceechennai@gmail. com '

Subject: [ ©1001-TPL-THIRUVALLUR 1 - Action Required

<TPL> - ‘ ,
Communication not established withTNPCB. since < 24/12/19 16:56:255

For Exceedance Alarm, Please mail detéils for the reason and. action taken to restore

normalcy.
For Maintanence mode, Please communicate with cactnpncb@gmail . com before taking for
maintanence.

For Failure mode, action taken for restoration to be mailed to cactnpcb@gmail. com.

This is an automated alert e-mail. If there is any discbepency with abave information, Please
call CAC-TNPCB. o

Act TImm. CAC - TNPCB
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HCD INST
From: hedinst [hedinst@tnpetro.com]

Sent: Saturday, January 26, 2019 1:55 AM
To: ‘hcdprodn@tnpetro.com’

Subject: FW: [ 01816-TPLHCD-THIRUVALLUR 1 - Action Required

From: CARE AIR CENTRE [mailto:cactnpch@amail.com

Sent: Saturday, January 26, 2019 4:08 AM ‘
To: Hcd inst
Subject: Re: [ 01816-TPLHCD-THIRUVALLUR 1 - Action Required

Sir,

Information_is updated.

CAC, TNPCB.

On Fri, Jan 25, 2019 at 12:28 PM hedinst <hedinst@tnpetro.com> wrote:

Dear sir,

~ <IPL-HCD-THIRUVALLUR>

Exceedance Alarm(Exceeded Prescribed Standards):
S-CPP STACK NOQ ) :

The value showing higher on 07.01.2019 from 05:00 pm to 5:30 pm.
Reason: Remote calibration checking job under progress.

Action taken: After that calibration check completed the analyzer
normalized. After that reading found fiormal.

This is for your kind information.

Thanks and Regards

R. sankaravadivel

HCD-Instruments

Tamilnadu Petroproduct limited
Manali express highway road, Manali
Chennai-600068



HCD INST

From: hedinst [hedinst@tnpetre.com]

Sent: Friday, February 08, 2019 9:33 PM

To: ‘hedprodn@tnpetro.com’

Subject: FW: [ 01816-TPLHCD-THIRUVALLUR 1- Action Required

From: CARE AIR CENTRE [mailto:,cac,tnpcb@qmail.com]

Sent: Saturday, February 09, 2019 12:52 AM
To: Hcd inst

Subject: Re: [ 01816-TPLHCD-THIRUVALLUR ] - Action Required

Sir,
information is updated.

Regards,

s Kamalraj.V S,

“WICAC,TNPCB.

On Fri, Feb 8, 2019 at 12:49 PM hedinst <hcdinst@tnpetro.com> wrote:

Dear sir,

<TPLHCD> -
Communication not established with TNPCRB

The hardware router unit problem same was replaced with spares and the
communication established on 08.02.2019 at 1:05 PM.

After that reading updating normal.

This is for your kind information.

‘Thanks and Regards

R. sankaravadivel

HCD-Instruments

Tamilnadu Petroproduct limited
Manali express highway road, Manali
Chennai-600068

From: hedinst [mailto:hedinst@tnpetro.com]
Sent: Thursday, February 07, 2019 6:53 PM
To: 'Carc Air - TNPCB'




- Ce: fi@dprodn@mpetm.com’; 'hcdsafétv((}),mQetro.cogl';
'envu‘omnent@tnpetro.co’m'; '111ahade_vaa@tnpgp.com’;.

'lakshma_nan(a,tnpetro.vcom'; ’nigam(g/;tnpetro.com'; kalyan@tnpetro.com'

Subject: RE: [ O:l816-TPLHCD—THIRUVALLUR 1~ Action Required

Dear sir,

<TPLHCD> -

12:15 pm onwards.

This is for your kind information.

Thanks and Regards

R. sankaravadive]
HCD-Instruments

Tamilnadu Petroproduct limited
Manali express highway road, Manali
Chennai-600068 4 :

i

| Q— Original Message-----

Communication not established with TNPCR

| Reason: Communication failure due to BSNL line problem on 706.02.2019 at

Action taken: Complained raised and informed to BSNL team, they were working
on that issue. Once communication established, I will update the status,

From: Care Air - TNPCB [mailto:cactnpcb@gmaﬂ.com]

Sent: Thursday, February 07, 2019 10: 17 AM

etro.com; deeambattur@g mail.com;

jceechennai@email.com

5
i

, % To: hedinst@tnpetro.com; safety@tnp
;

: |
|

- Subject: [ 01 816—TPLHCD—THIRUVALLUR 1 - Action Required

@@ <TPLHCD> -

j
i
H
i

restore normalcy.

Communication not established withTNPCB since < 06/02/1 912:18:45>

For Exceedance Alarm, Please mail details for the reason and action taken to

For Maintanence mode, Please communicate with cactnpeb@gmail.com before

taking for maintanence.

For Failure mode, action taken for restoration to be mailed to

This is an automated alert c-mail, If i
information, Please call CAC-TNPCB

i

;

]

i .
| cactnpcb@gmail.com.
H

|

i

i

;

i

|

j

a" CActTmm. CAC - TNPCB

ere is any discrepency with above
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Tamilnadu Petroproducts Limited

Manali Express Highway, Manali, Chennai -

600 068. . ‘
Phone: 044-25945500-09, Telefax: 044-25945588
Website:

Www.tnpetro.com <http://www.tnpetro.com> :
CIN: L23200TN1984PLC010931

*Disclaimer:*

*This message (including any attachments) contains

confidential information intended for a specific individual and purpose
**and is protected by law. If you are not the intended recipient, you
should delete this message and are hereby notified that **any disclosure,
copying or distribution of this message or the taking of any action based
on it, is strictly prohibited. **When addressed to our customers or vendors
or other stakeholders specifically the information shall be used for the
specified **purpose only and shall not be disclosed to any other
unconnected person for whatsoever reason.*

Regards,

CARE AIR CENTRE, TNPCB
Phone: 044-22353157
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. From: ) hedinst [hcdjns‘i@tnpetro.com}
Sent: ' Wednesday, April 10, 2019 3:51 PM
To: . . ‘hedprodn@tnpetro.com'
Subject: FW: [ O1816—TPLHCD~THIRUVALLUR ] - Action Required

From: CARE AIR CENTRE [mailto:cactngcb@gmail.com]

Sent: Wednesday, April 10, 2019 7:03 PM
To: Hed inst
Subject: Re: [ 01816-TPLHCD-THIRUVALLUR 1 - Action Required

Sir,

Information is updated.
Regards,
Mayilvahanan M

s CAC,TNPCB

On Wed, Apr 10, 2019 at 5:32 AM hedinst <hedinst@tnpetro.com> wrote:
Dear Sir,

Sorry for the delay reply.

<TPLHCD> -
Communication not established with TNPCB.

Reason: BSNL network problem communication failed on 13.02.2019 from 2:45 pm
t0 6:00 pm.

Action taken: Once the network resolved, communication normalized after that
reading found normal.

Thanks and Regards -

R. sankaravadivel

HCD-Instruments

Tamilnadu Petroproduct limited
Manali express highway road, Manali
Chennai-600068

_---=-Original Méssage-----
From: Care Air - TNPCB [mailto:cactnpcb@gmail.com]
enl: Thursday, February 14, 2019 9:14 AM




jceechennai@gmaii.com

H

;
§
i
i
i
i
i
:
i
i

H

B3

To: hedinst@rm petro.com; g@féty@,mgetgg@g; deeam@g@r(d‘ig»maiig_ogg;
Subject: [ 018ISATPLHCDJHIRU‘VALLUR] - Action Rec}uired :

<TPLHCD> -
Communication not established withTNPCB since < 13/02/19 14:48:37>

For Exceedance Alarm, Please mail details for the reason and action taken to
restore normalcy. '

For Maintanence mode, Please communicate with cactnpcb@gmail.com before
taking for maintanence. ’

For Failure mode, action taken for restoration to be mailed to

cactnpeb@gmail.com.

This is an automated alert e-mail. If there is any discrepency with above
information, Please call CAC-TNPCB.

Act Imm. CAC - TNPCB

Tamilnadu Petroproducts Limited

Manali Express Highway, Manali, Chennai -

600 068.

Phone: 044-25945500-09, Telefax: 044-25945588
Website: .

www.tnpetro.com <http://www.tnpetro.com>
CIN: L23200TN1984PLC010931 '

*Disclaimer:* '

*This message (including any attachments) contains

confidential information intended for a specific individual and purpose
**and is protected by law. If you are not the intended recipient, you .
should delete this message and are hereby notified that **any disclosure,
copying or distribution of this message or the taking of any action based
on it, is strictly prohibited. **When addressed to our customers or vendors
or other stakeholders specifically the information shall be used for the
specified **purpose only and shall not be disclosed to any other
unconnected person for whatsoever reason. *

A Regards,

CARE AIR CENTRE, TNPCB
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P
From: hedinst [hedinst@tnpetro.com] '
Sent: Thursday, April 25, 2019 9:19 AM
To: ‘hedprodn@tnpetro.com’
Subject: ’ -FW: [ 01816-TPLHCD-THIRUVALLUR ] - Action Required

From: CARE AIR CENTRE [mailto:cactnpch@gmail.com]
Sent: Wednesday, April 24, 2019 10:35 PM

To: Hcd inst
Subject: Re: [ 01816-TPLHCD-THIRUVALLUR T - Action Required

Sir,

Information is updated.
Regards,
Mayilvahanan.M

™ AC, TNPCB.

Sl

On Tue, Apr 23, 2019 at 7:14 AM hedinst <hcdinst@tnpetro.com> wrote:

Dear Sir,

<TPL-HCD-THIRUVALLUR>

All the parameter was not updated on 22.04.2019 from 5:00 PM to 7:00 PM.

" Reason: We shifted the "SAM WI"PC for the infra structure modification to
the new place.
Action taken: The stack room infra structure modification done during that

time all the parameter not updated. After the job completion the data
started communication on 22.04.2019 from 7:15 pm onwards. After that reading

» are found normal.

This is for your kind information, that on 23.04.2019 from 11:00 am we are
going to take maintenance for the infrastructure modification.

During that time reading will not update, once complete the maintenance we
will update the status,

Thanks and Regards

! R. sankaravadivel
I HCD-Instruments



Tamilnadu Petroproduct limited
Manali express highway road, Manali
Chennai-600068

Tamilnadu Petroproducts Limited

Manali Express Highway, Manali, Chennaj -
. 600 068. "
! Phone: 044-25945500-09, Telefax: 044-25945588
- Website:

Www.tnpetro.com <http://www‘tnpetro.com>
CIN: L23200TN1984PL,C01093]

i
i
i
i
i

*Disclaimer:*
*This message (including any attachments) contains

| confidential information intended for a specific individual and purpose

i
i
§
{
H
§

%

§

CARE AIR CENIRE, TNPCB

**and is protected by law. If you are not the intended recipient, you
should delete this message and are hereby notified that **any disclosure,
copying or distribution of this message or the taking of any action based
on it, is strictly prohibited. **When addressed to our customers or vendors
or other stakeholders specifically the information shall be used for the
specified **purposc only and shall not be disclosed to any other ’
unconnected person for whatsoever reason, *

Phone: 044-22353157
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HCD INST

F’rom: - hedinst [hcdinst@tnpetro.cOm]
Sent: ) ’ Friday, May 17, 2019 10:02 AM
To: ‘Care Air - TNPCB'

Ce:

'hcdprodn@tnpetr_o.com'; ‘hcdsafety@tnpetro,com'; 'environment@tnpetro.com’;

'mahadevan@tnpétro.com'; ‘lakshmanan@tnpetro,Corn'; 'nigam@t’npetracom';
’kalyan@tnpetro.com‘ :

Subject: . RE:ﬂﬂB?GTPLHCDJTﬂRUVALLUR]~AdbnRequd

Dear sir,

<TPLHCD> -
Communication not established with TNPCB

Reason: Wireless modem to Ethernet switch cable damaged.

Action taken: , Th

€ communication <Cable was replaced and the communication established on
B1.05.2019 at 1:17 pm, _ . .

\fter that reading updating normal.

This is fop your kind information.

Thanks and Regards,

V. Manivannan,

Instrumentation,

Heavy Chemical Division,
Tamilnadu Petroproducts limited,
Manali, Chennai-6e0068.

----- Original Message----- ‘

From: Care Air - TNPCB [mailto:cactngcg@gmail.com]

ent: Monday, April 29, 2019 9:p¢ AM

To: hcdinst@_tngetr‘o.com; safetv@tnpetr‘o.com; deeambattur@mail.com; jceechennai@gmail.com
Subject: [ @181 .

6-TPLHCD-THIRUVALLUR 1 - Action Required

<TPLHCD» - )
Communication not established WithTNPCB since < 28/04/19 11:03:30>

For Exceedance Alarm,
normalcy, -

For Maintanence mode, Please communicate with cactnpcb@gmail . com before taking for‘{
maintanence., -

For Failure mode, action taken for restoration to be mailed to cactnpcb@gmail. com.

This is an automated ayler‘c e-mail. If there is any discrepency with above information, Please
call CAC-TNPCB, ’

Please mail details for the reason and action taken to restore



HCD INST

From: hcdinstrument [hcd.inst@tnpetrocom}

Sent: ) Thursday, August 01, 2019 2:17 PM

To: ‘Care Air - TNPCB'

Ce: 'hcdprodn@tnpetroicom'; 'hcdsafety@tnpetro.com'; 'environment@tnpetro.com‘;

'mahadevan@tnpetro.com‘; ’lakshmanan@tnpetro.com'; ‘nigam@tnpetro.com".
karthikeyan@tnpetro.com'

Subject: RE: [ 01816-TPL~HCD‘THIRUVALLUR 1- Action Required
Follow Up Flag: Follow up

Flag Status: Flagged

Dear sir,

<TPLHCD> -

Communication not established with TNPCB

Reason: Communication failure due to BSNL line problem on 26/67/19 at
©3:15 pm onwards.,

{:}ctlon taken: Network problem solved, communication normalized on 27/07/19 at @3:15 pm.
This is for your kind information.
Thanks and Regards,

V. Manivannan,
Instrumentation,

Heavy Chemical Division,
Tamilnadu Petroproducts limited,
Manali, Chennai-600068

-----Original Message-----

- From: Care Air - TNPCB [mailto:cactn.pcb@gmail.com]
Sent: Saturday, July 27, 2019 9:20 AM ,
To: hcdinst@tnpetro.com; safety@tnpetr‘o.com; deeambattun@gmail.com; Jdceechennai@gmail . com
Subject: [ 01816-TPLHCD-THIRUVALLUR 1 - Action Required -

TPLHCD> - .
Communication not established withTNPCB since < 26/07/19 15:03:54>

For Exceedance Alarm, Please mail details for the reason and action taken to restore
normalcy.

For Maintanence mode, Please communicate with cactnpcb@gmail.com before taking for
maintanence. .

For Failure mode, action taken for restoration to be mailed to cactnpcb@email.com.

This is an automated alert e-mail. If there is -any discrepency with above information, Please
call’ CAC-TNECB.

Act Imm. CAC - TNPCB



HCD INST . o v

From: X hedinstrument [hcdinst@tnpetro.com] ’

Sent: v Wednesday, August 07,2019 9:42 AM

To: . 'Care Air - TNPCB®; ‘safety@tnpetrocom‘; 'deeambattur@gmai!.com’;
: ‘jceechennai@gmail.com’ :

Subject: RE: [ 01816-TPLHCD-THIRUVALLUR 1 - Action Required

Dear sir,

Sample line got choke so S@2 values are exceeded and sample line flushed and normalize the
line Now values are within the limits, ’

Regards,
R.sivasubramani
Instrument function
HCD plant

----- Original Message----- ‘

trom: Care Air - TNPCB [mailto:cactnpcb@gmail.com]

Gibdent: Tuesday, August @6, 2019 7:44 PM :

To: hcdinst@tnpetro. com; safety@tnpetro. com; deeambattur@gmail. com; Jceechennai@gmail . com
Subject: [ 01816-TPLHCD-THIRUVALLUR 1 - Action Required

<TPL-HCD-THIRUVALLUR>

Exceedance Alarm(Exceeded Prescribed Standards):
S-CPP STACK 502(880.27 ppm)

For Exceedance Alarm, Please mail details for the reason and action taken to restore
normalcy.

For Maintanence. mode, Please communicate with cactnpcb@gmail.com before taking for
maintanence. ]

For Failure mode, action taken for restoration to be mailed to cactnpcb@gmail.com.

This is an automated alert e-mail, Tf there is any discrepency with above information, Please
call CAC-TNPCB. : :

(2 . -

Act Imm. CAC - TNPC
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HCD INST

From: HCD INST [hcdinst@tnpeiro.com}

Sent: Thursday, August 29, 2019 9-54 A
To: ‘Care Air - TNPCB'
Ce: : ‘karthikeyan@tnpetro_com'; 'lakshmanan@tnpetro,com';v'mahadevan@tnpetro‘com‘; ‘Nigam®;

'head_hcdinst@tnpetro.com’; 'environment@tnpetro.com'»; ‘hedsafety@tnpetro.com:
‘hedprodn@tnpetro.com' :
Subject: RE: [ 01816-TPLHCD-THIRUVALLUR | - Action Required

Dear sir,

<TPLHCD> -
Communication not established with TNPCB

Reason: Communication failure .due to BSNL line probleh on 27/08/2019 at
08:50 Pm onwards. o

Reason:BSNL connectivity server problem, informed to them and they were checking, once the
problem rectified we will update the status.

Thanks and Regards,

V. Manivannan,
Instrumentation,

Heavy Chemical Division,
Tamilnadu Petro products limited,
Manali, Chennai-600068

----- Original Message-----

From: Care Air - TNPCB [mailto:cactngcb@gmail.com]

Sent: Thursday, August 29, 2019 9:17 AM

To: hcdinst@tnpetro. com; safety@tnpetro.com; deeambattur@gmail.com; jceechennai@gmail.com

Subject: [ 01816-TPLHCD-THIRUVALLUR 1 - Action Required

@wmcm -

Communication not established withTNPCB since < 27/08/19 20:50:11>

For Exceedance Alarm, Please mail details for the reason and action taken to restore
normalcy. ’

For Maintanence mode, Please communicate with cactnpcb@gmail.com before taking for
maintanence. » . o

For Failure mode, action taken for restoration to be mailed to cactnpcb@gmail.com.

This is an automated alert e-mail. If there is any discrepency with above information, Please
call CAC-TNPCB. :

Act Imm. CAC - TNPCB
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From: ’ HCD INST [hedinst@tnpetro.com]

Sent: Friday, August 30, 2019 4:52 pm -
To: 'CARE AIR CENTRE'
Cc: ‘karthikeyan@tnpetro.com'; 'lakshmanan@tnpetro.com’; 'mahadevan@tnpetro.com'; 'Nigam":

’headwhcdmst@tnpetro.com'; ‘environment@tnpetrocorn'; ‘hedsafety@tnpetro.com”
‘hedprodn@tnpetro.com' :
Subject: RE: [ 01816-TPLHCD-THIRUVALLUR 1 - Action Required

Dear sir,

The Network connectivity normalized and the readings are start updating‘on
30.08.2019 at 3:33pm.

After that communication and the reading updating normal.

This is for your kind information.

hanks and Regards,

V. Manivannan,

Instrumentation,

Heavy Chemical Division,
Tamilnadu Petro products limited,
Manali, Chennai-600068

From: CARE AIR CENTRE [mailto:cactnpchb@gmail.com]

Sent: Thursday, August 29, 2019 3:07 PM
To: Hed inst
Subject: Re: [ 01816-TPLHCD-THIRUVALLUR ] - Action Required

Sir,
Information is updated,

" CAC TNPCB

On Thu, Aug 29, 2019 élt 5:22 AM HCD INST <hcdinst@tmpetro.com> wrote:
Dear sir,

<TPLHCD> - ,
Communication not established with TNPCB

Reason: Communication failure due to BSNL line problem on 27/08/2019 at
08:50 Pm onwards. —

Reason:BSNL connectivity server problem, informed to them and they were
checking, once the problem rectified we will update the status.

1
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From: HCD INST [hedinst@tnpetro.com] ~
Sent: Friday, October 04, 2019 11:21 AM

To: 'safety@tnpetro.com'

Ce: ‘head_hcdinst@tnpetro.com'

Subject: RE:[ 01816-TPLHCD-THIRUVALLUR 1- Action Required

Dear sir,

Below mail for your kind information

regards,
siva

From: HCD INST [mailto:hcdinst@tnpetro,com]
Sent: Thursday, October 03, 2019 10:47 AM

o 'Care Air - TNPCB'®
<c: ‘head_hcdinst@tnpetro.com’; 'Nigam'; 'karthikeyan@tnpetro.com’
Subject: Maintenace activity of stack anayzer

Dear sir,

Today we are taking our stack analyzer for maintenance and zero »span calibration to be done
once we completed the calibration and lining up we will send the mail.

Regards,

. R.Sivasubramani
AM - Instrument
HCD plant

————— Original Message-----.

From: Rajkumar [mailto:safety@tnpetro.com]

Sent: Thursday, October 03, 2019 1:25 PM

_To: hedinst@tnpetro.com; head hcdinst@tnpetro.com

EJc: VP - 0 - HCD & Projects

*Subject: FW: [ 01816-TPLHCD-THIRUVALLUR 1 - Action Required

Sir,
Kindly attend immediately and also send reply with concurrence from VP

Rajakumar. A

----- Original Message-----
- From: Care Air - TNPCB [mailto:cactnpcb@gmail.com]

Sent: 03 October 2019 11:14 .

To: hedinst@tnpetro.com; safety@tnpetro.com: deeambattur@gmail.com; jceechennai@gmail.com
Subject: [ ©1816-TPLHCD-THIRUVALLUR 1 - Action Required

<TRL-HCD-THIRUVALLUR>



Exceedance Alarm(Exceeded Prescribed Standards):
S-CPP STACK NO(1134.45 ppm) '
S-CPP STACK $02(686.58 ppm)

5-CPP STACK C0(353.03 ppm)

For Exceedance Alarm, Please mail details for the reason and action taken to restore
normalcy.

For Maintanence mode, Please communicate with cactnpch@gmail.com before taking for
maintanence,

For Failure mode, action taken for restoration to be mailed to cactnpcb@gmail. com.

This is an automated alert e-mail. If there is any discrepency with above information, Please
call CAC-TNPCB. '

Act Imm. CAC - TNPCB

This email has been checked for viruses by Avast antivirus software.
5https://www.avast.com[antivirus
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From: HCD INST [hcdinst@tnpetro.com]

Sent: Wednesday, October 09, 2019 3:14 PM

To: 'Care Air - TNPCB'": 'safety@tnpetro.com"”: 'deeambattur@gmailcom';
] ‘jceechennai@gmail.com’

Cc: . ‘head_hcdinst@tnpetro.com‘; ‘karthikeyan@tnpetro.com’

Subject: RE?HM816TPLHCDJTHRUVALLUR]—AdbnRemﬂmd

Dear sir,

* Communication cable got damaged

Now communication established.

Regards, -
R.Sivasubramani
AM - Instrument
HCD plant ’

----- Original Message-----

now identified the damage part and replaced

From: Care Air - TNPCB [mailto:cactnpcb@gmail.com]

Sent: Wednesday, October 09, 2019 9:11 AM .
To: hcdinst@tnpetro. com; safety@tnpetro.com; deeambattur@gmail . com; Jceechennai@gmail. com

Subject: [ 01816-TPLHCD-THIRUVALLUR 1 - Action Required

<TPLHCD> -

Communication not eétablished withTNPCB since < 08/18/19 14:33:25>

For Exceedance Alarm, Please mail details for the reason and action taken to restore

normalcy.

For Maintanence mode, Please communicate with cactnpcb@gmail.com before taking for

maintanence.

For Failure mode, action taken for restoration to be mailed to cactnpcb@gmail. com.

This is an automated alert e-mail. If there is any discrepency with above information, Please

£all CAC-TNPCB. :

Act Imm. CAC - TNPCB

This email has been checked for
https://www.avast.com/antivirus

viruses by Avast antivirus software. .
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From: HCD INST [hedinst@tnpetro.com]

‘Sent: ~ Saturday, November 23, 2019 10:20 AM

To: ‘Care Air - TNPCB'

Ce: ‘karthikeyan@tnpetro.com; lakshmanan@tnpetro.com; ‘mahadevan@tnpetro.com’; 'Nigam";

‘head_hcdinst@tnpetro.com: ‘environment@tnpetro.com’; 'hedsafety@tnpetro.com;
‘hedprodn@tnpetro.com' ‘
Subject: RE: [ 01816-TPLHCD-THIRUVALLUR 1 - Action Required

<TPLHCD> -
Communication not established with TNPCB

Reason: The communication failure due to the network problem on 20.18.2019 at 05:00 pm to
21.11.2019 11:309 am

Action taken: Informed to the service provider and the network normalized, after that reading

found normal.

This is for your kind information.

Thanks and Regards,n

V.Manivannan,
Senior Engineer,

" Heavy Chemicals Division,

Tamilnadu Petroproducts Ltd,
Manali, Chennai - 600 068.

————— Original Message-----

From: Care Air - TNPCB [mailto:cactnncb@gmail. com]

Sent: Thursday, November 21, 2019 10:54 AM

To: hcdinst@tnpetro.com; safety@tnpetro.com; deeambattur@gmail.com; iceechennai@gmail.com
Subject: [ ©1816-TPLHCD-THIRUVALLUR ] - Action Required

<TPLHCD> - .
Communication not established withTNPCB since < 20/11/19 16:48:34>

&

For Exceedance Alarm, Please mail details for the reason and action taken to restore
normalcy. ' :

For Maintanence mode, Please communicate with cactnpcb@gmail, com before taking for
maintanence. ) ’
For Failure mode, action taken for restoration to be mailed to cactnpcb@gmail.com.

This is an aulomaled alert e-mail. If there is any discrepéncy with above information, PPlecasc
call CAC-TNPCB. :

Act Imm. CAC - TNPCB

—_—

neau_TICUmSI@INpetro.com” environment@tnpetro.com®”, ‘hcdsafety@tnpetro.com';

) ‘hcdprodn@tnpetro.com’ )
Subject: RE: [ 01816-TPLHCD-THIRUVALLUR 1 - Action Required
Dear sir,
<TPLHCD> -

Communication not established with TNPCB

Reason: Communication failure due to BSNL line problem on 01/01/2020 at
10:00 AM onwards. )

Action taken: Network problem solved. crmmimngeatedan oo oo o e
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From: HCD INST [hedinst@tnpetro.com]

Sent: Friday, January 03, 2020 11:17 AM

To: '‘Care Air - TNPCB'

Cc: 'karthikeyan@tnpetro,com'; 'lakshmanan@tnpetro.com’; 'mahadevan@tnpetro.com'; 'Nigam'";
'head_hcdinst@tnpetro.com’; 'environment@tnpetro.com’; ‘hcdsafety@tnpetro.com’,
‘hedprodn@tnpetro.com’

Subject: RE: [ 01816-TPLHCD-THIRUVALLUR | - Action Required

Dear sir,

<TPLHCD> -

Communication not established with TNPCB

Reason: Communication failure due to BSNL line problem on 81/91/202@ at
19:00 AM onwards.

Action taken: Network problem solved, commynication normalized on ©2/01/2020 at 09:45 AM.

is is for your kind information.

Thanks and Regards, ) -

V. Manivannan,

Instrumentation,

Heavy Chemical Division,
Tamilnadu Petroproducts limited,
Manali, Chennai-600068

----- Original Message-----
. From: Care Air - TNPCB [mailto: cactnpcb@gmall com]

Sent: Thursday, January 02, 2020 9:24 AM

To: hcdinst@tnpetro.com; safety@tnpetro.com; deeambattur@gmail.com; Jiceechennai@gmail. com-
Subject: [ ©1816-TPLHCD-THIRUVALLUR ] - Action Required

TPLHCD> -
ommunication not established withTNPCB since < 01/01/20 10: 08: 35>

For Exceedance Alarm, Please mall details for the reason and actlon taken to restore

normalcy.
"For Malntanence mode, Please communicate w1th cactnpcb@gmall com before taking for

maintanence.
For Failure mode, action taken for restoration to be mailed to cactnpcb@gmail.com.

This is an automated alert e-mail. If there is any discrepency with above information, Please
call CAC-TNPCB. -

Act Imm. CAC - TNPCB
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From: HCD INST <hcdinst@tnpetro.com>

Sent: ’ 21 January 2020 14:45

To: ‘Care Air - TNPCB'

Cc *karthikeyan@tnpetro.com’; 'lakshmanan@tnpetro.com’:

‘mahadevan@inpetro.com’; ‘Nigam’; 'head_hcdinst@tnpetro.com’;
‘environment@tnpetro.com’; *hcdsafety@tnpetro.com’; *hcdprodn@tnpetro.com’
Subject: RE: { 01816-TPLHCD-THIRUVALLUR ] - Action Required

Dear sir,

<TPLHCD> -
Communication not established with TNPCB

Reason: BNSL line connectivity problem. Communication failed on 19/01/2020 09:40 AM.

Action taken: Informed to the BSNL team, they sorted out the problem, Communication established from
20/01/2020 09:15 AM. Then data communication is normalized. ’

This is for your kind information.

Thanks and Regards,

" V.Manivannan,

Senior Engineer,
Insrument Department,
Heavy Chemicals Division,

~ Tamilnadu Petroproducts Ltd,

Manali, Chennai - 600 068.

-----Qriginal Message----— 7

From: Care Air - TNPCB [mailto:cactnpcb@gmail.com]
Sent: Monday, January 20, 2020 9:08 AM

To: hedinst@tnpetro.com; safety@tnpetro.com; deeambattur@gmail.com; jceechennai@gnﬁail.com

Subject: [ 01816-TPLHCD-THIRUVALLUR ] - Action Required
<TPLHCD> - . _
Communication not established withTNPCB since < 19/01/20 09:32:53>

For Exceedance Alarm, Please mail details for the reason and action taken to restore normalcy.
For Maintanence mode, Please communicate with cactnpch@gmail.com before taking for maintanence.
For Failure mode, action taken for restoration to be mailed to cactnpcb@gmail.com.

This is an automated alert e-mail. If there is any discrepency with above information, Please call CAC-TNPCB.

Act Imm. CAC - TNPCB
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From: HCD INST <hcdinst@tnpetro.com>

Sent: 05 March 2020 16:41

To: ‘Care Air - TNPCB' )

Subject: . RE: Communication established with TNPCB -
Dear Sir,

Communication problem Resolved and Established from 11:00AM.
This is for your kind information.

Thanks and Regards,

V.Manivannan,

Senior Engineer,

Insrument Department,
Heavy Chemicals Divigion,
Tamilnadu Petroproducts Lid,
Manali, Chennai - 600 068.

From: HCD INST [mailto:hcdinst@tnpetro.com]

Sent: Thursday, March 05, 2020 10:15 AM

To: 'Care Air - TNPCB'

Cc: karthikeyan@tnpetro.com; lakshmanan@tnpetro.com; mahadevan@tnpetro.com; ‘Nigam’; .
head_hcdinst@tnpetro.com; environment@tnpetro.com; hcdsafety@tnpetro.com; hedprodn@tnpetro.com
Subject: Reg:Communication not established with TNPCB

Dear sir,

<TPLHCD> -
Communication not established with TNPCB

Reason: Communication failure due to BSNL line problem on 05/03/2020. at
05:30 AM onwards.

Reason: BSNL connectivity server problem, informed to them and fhey were
-checking, once the problem rectified we will update the status.

Thanks and Regards,

V. Manivannan,
Instrumentation,

Heavy Chemical Division,
Tamilnadu Petro products limited,
Manali, Chennai-600068
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